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[Shri S. N. Mishra] 
unduly influence the nominations. Wc are all 
familiar with the abuse of nominations .  . . 

SHRI M. PURKAYASTHA (Assam) : The 
hon. Member should not make these 
observations based on newspaper reports. 

{Interruptions.) 

MR. DEPUTY CHAIRMAN : Order, 
order. 

SHRI S. N. MISHRA: Let them allow us to 
have our say and let them give their replies    
later on. 

(Interruptions.) 

MR. DEPUTY CHAIRMAN : Order, order. 

SHRI S. N. MISHRA : We are all familiar, 
Mr. Deputy Chairman, (with the abuse of 
nominations to augment party strength and that 
is what tin: ruling party had been doing. It had 
been admitting thiough the back door the hon. 
Nominated Members of this House in order to 
augment its dwindling strength. And that is a 
very objectionable matter. I may say that even 
the Presidential Awards this year on the 
occasion of the Republic  day  . 

MR. DEPUTY CHAIRMAN : That is a 
different matter and it cannot be brought  in 
here. 

SHRI S. N. MISHRA : But that is an allied 
matter. Now, Sir, a remarkable feature of the 
present House is that the Opposition is in an 
overwhelming majority. After the biennial 
elections the balance is going to be further 
adverse to the ruling party. So my humble 
request to> our esteemed President would be 
that, if he proposes to consult this minority 
Government, then he should consult the leaders 
of the various parties and groups with regard to 
the nominations. In view of the changed 
composition of the House the President may be 
pleased to constitute a committee to advise him 
with regard to the nominations. These are my 
two suggestions. 

THE LEADER OF THE HOUSE (SHRI K. 
K. SHAH ) : It is extremely painful that the 
Leader of the Opposition should depend upon a 
report of the newspapers which says there is a 
likelihood. 

SHRI S. N. MISHRA : Not likelihood, a 
strong possibility. 

SHRI K. K. SHAH : If there was a 
statement that it has been decided in a 
particular manner, then I can understand it. 

SHRIMATI     YASHODA      REDDY 
(Andhra Pradesh)   : No,    Sir. 

SHRI K. K. SHAH : Now I have heard you, 
and the Leader of the Opposition may now be 
kind enough to hear me also, I can understand 
the anxiety of the Leader of the Opposition if 
there was an assertive statement. If the 
correspondent of a newspaper draws on his 
imagina-nation. I am sure the Leader of the 
Opposition will not allow himself to be swayed 
by somebody else drawing on his imagination. 

The second is still more unjustifiable 
because the Constitutional provision leaves the 
nominations to the President, and to make any 
suggestion as to how the President's discretion 
should be exercised is not right and proper. I 
am very sorry that the Leader of the Opposition 
should have taken this opportunity to raise this 
question. 

MR. DEPUTY CHAIRMAN : The House 
stands adjourned  till    2 .30 P. M. 

The House adjourned for lunch at 
thirty-five minutes past   one of  the  
clock. 
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are unmistakably a pointer to the Finance 
Minister's thinking in the right direction to 
take the country forward and to improve the 
well being of the people in the years to come. 

The most important of these, Sir, is the 
provision of Rs. 300 crores for improving 
irrigation facilities in the country. This will 
increase foodgrains production in the country 
and also benefit the farmers of those areas. It 
will also, to some extent reduce the regional 
imbalances in the country. In the same 
category will fall the provision in the Budget 
for the improvement of the dry areas in the 
country. A third important and far reaching 
step in the Budget is the provision of Rs. 25 
crores for selected rural works programme, 
particularly in areas which are victims of 
recurring famines. This provision, though 
wholly inadequate must still be considered as 
a step in the right direction and while appre-
ciating this I would also suggest that a similar 
scheme should have been formulated for those 
areas of the country in which persistently 
floods occur so that the devastation which is 
caused annually in those areas may be 
removed, or at least lessened. The fourth 
important measure is the provision for rural 
drinking water supply schemes, need for 
which has long been felt but which could not 
be tackled so far. The introduction of a scheme 
for small farmers, even though it is to be 
started on a very modest scale in 45 districts 
only in the country, goes to show that the 
Finance Minister is trying to do her little bit in 
all directions and let me wish her   success in 
all her   endeavours. 

Coming now to the measures proposed to 
be taken for the well being of the people, I 
would first of all refer to the creation of an 
Urban Development Corporation as a major 
scheme of improvement. Next I will mention 
under this head the programme for supply of 
food for the young children in the tribal 
blocks and in shun areas. The provision of Rs. 
4 crores for this scheme seems to be a drop in 
the ocean but it undoubtedly goes to show the 
concein of the Finance Minister for the well 
being of the poor children of the country. Yet 
another measure for the well being of the 
people is the scheme to provide Government 
contribution to the provident fund of the 
industrial workers out of which family 
pension with a minimum of Rs. 40 per month 
and lumpsum payment on death in service 
will be made to the workers. Another measure 
of benefit, hough applicable only  to a class of 
people, 

namely, the Government employees, is the 
raising of the minimum pension to Rs. 40 per 
month. With all these measures in the Budget 
for improving the well being of the people and 
raising the level of the country I fail to see how 
the critics of the Budget can say that the 
Budget is disappointing. 

Let me now examine the measures outlined 
in the Budget for raising the level of the 
country's economy. It is a well-known fact that 
traditional items of export, namely, tea and jute, 
have for several years past been in a very bad 
way and even though at an earlier time-
devaluation of rupee was resorted to and the 
duty had been reduced, yet it was not possible 
for these industries to compete in the open 
market. Therefore the scheme proposed in the 
Budget, namely, complete abolition of the duly 
on tea and reduction of excise duty on jute 
canvas, jute webbings, jute tarpaulin cloth and 
manufactures thereof from Rs. 500 to Rs. 200 is 
a proper step that has been adopted now, with 
this let me hope that the exports of these 
commodities will improve and they shall be 
able to stand competition in the   world 
markets. 

Now, Sir, with a view to encourage import 
substitution in the country the duty on impoi 
ted machinery is being raised from 27J per 
cent to 35 per cent ad valorem. Similarly the 
duty on certain plastic material and certain 
electrical resistance wires has been raised from 
60 per cent to 100 per cent ad valorem. It is 
anticipated that with these fiscal measures our 
economy will improve and in fact I am glad to 
find that even without these additional benefits 
our exports in other non-traditional items have 
shown a very marked improvement  and this is 
a   very welcome feature. 

Coming to the taxation proposals in the 
Budget, one is at once struck by the methods 
adopted by the Finance Minister in bringing 
about a narrowing of the gap between the very 
rich and the common man. For example, it is 
proposed to raise the income-tax rate from 82 .5 
per cent in the Rs. 2* lakhs slab to 93 .5 per 
cent in the slab over Rs. 2 lakhs. But fixing 
these very high rates of income-tax, I am a raid 
will lead to the greater evil of avoidance of 
taxes by various methods which are adopted by 
the wealthy persons. It is also, I am afraid, a 
measure which i-likely to give less incentive to 
the people* to work and put in their best effort. 
It is well-known that   after   a   certain level of 
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[Pandit S. S. N. Tankha.] income is reached 
and when one finds that further effort does not 
bring one any further personal benefit and when 
one finds that the entire additional income 
would have to go to the coffers of the Govern-
ment, one loses all interest in further effort and 
does not work so enthusiastically as he should 
have. That has been the common experience, 
Sir, as you may be aware, of various lawyers, 
doctors and other people who, after a certain 
stage, think that it is no good practising any 
further. They either reduce their load of work-
or do not appear at all which of course, it is not 
a good thing at all. So long as a man is capable 
of hard work, he should work, whether it be for 
his personal benefit or for the b;n5iit of the 
nation. But that is a human failing and, 
therefore, I do not think that this measure will 
be of much benefit. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : This applies after    Rs. a lakhs. 

PANDIT S. S. N. TANKHA : Yes, I know 
that, but there are so may persons who earn an 
income of Rs. a lakhs or Rs. 2 .5 lakhs. Then, 
Sir, it also leads to a greater avoidance of tax by 
illegal means. You will remember that Prof. 
Kaldor the great British economist, when he 
visited India at the invitation of the Government 
of India said that the highest tax slab in our 
country was too high and that it should be 
brought down to 45 per cent. But, Now. what 
do we find ? We find instead, that it is being 
raised from 8a .5 per cent to 93.5 per cent. 
Instead of going on the lines suggested by Prof. 
Kaldor, we are going the other way about. I 
would therefore, urge upon the Finance 
Minister to keep a close watch on this measure 
and see whether our economy will benefit or 
lose with such a high rate of taxation. The 
raising of the wealth-tax and gift-tax is, of 
course, unobjectionable. 

Then, Sir, the fixing of an indirect ceiling on 
the owning of urban land and property is 
certainly a very good step, but what I am afraid 
of is that people will avoid that also by passing 
on their properties fictitiously in the names of 
their close relatives or trusted friends, with the 
result that the country may not actually benefit 
by it either in the form of money which it has to 
bring in or by the distribution of lands and 
houses eo other   people. It is   more   or   less   
a 

measure like putting a ceiling on agricultural 
land as has been done in various States. They 
have undertaken the legislation, but the benefit 
of it has not gone to any one at all, who did not 
own any land. It is all a made-up affair and 
lands in excess of the ceiling fixed were just 
passed on either in the name of co-opeia-t ives 
or in the name of relatives and friends. 
Therefore, it is difficult to say whether we shall 
benefit by this measure, but it is certainly a 
very good nv asure provided it is strictly 
implemented and, therefore, it deserves our 
support. 

I, have, however, to disagree with one of the 
proposals which have been put forward in the 
Budget, namely, the proposal to aggregate the 
incomes of the husband, wife and children for 
the purpose of taxation on the ground as 
mentioned by the Prime Minister that "those 
who are united in heaven should not be put 
asunder by a mere tax-collector". We should 
not forget that women, now, after the passing of 
the Hindu Code Bill, enjoy the absolute right to 
property. Women inherit and enjoy property in 
their own right. Therefore, it would be 
unreasonable to include, their personal incomes 
into account with that of their husbands and 
then tax them on the combined income. In the 
case of such of those women who do not 
possess separate properties or of children who 
do not possess separate income and do not own 
estates, of course, there can be no objection to 
their incomes being computed along with the 
incomes   of the   husbands or parents. 

I have failed to understand the reasoning, or 
failed to follow the reasoning given by the 
Finance Ministry for not touching the 
corporate sector. There certainly was a time 
when there was a geat clamour that the 
corporate sector was being taxed too heavily 
and it afforded no opportunity to people to 
save and invest anything significantly. All the 
same I do not see why, when the personal tax 
has been increased so much, the corporate 
sector should I been left untouched. I think that 
at least the value of the bonus shares, which 
are issued by the corporate sector, should be 
taxed. To bring about greater industrial activity 
in the country and to enable larger 
participation or the public in these ventures, 
the exemption of their income up to a limit of 
Rs. 3000 per year, whether it is derived from 
income on shares of companies or from invest-
ment in the Unit Trust or Government 
securities, is a very wise step which has been   
taken, and 1   have  no   doubt   that 
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this concession will give a fillip to the 
industrial development and formation of new 
industrial undertakings in the country. It is also 
a wise step to encourage savings habit among 
the people since it offers an incentive to put by 
some money or investment. The decision to 
offer higher rates of interest on various post 
office ceitificates and other postal accounts etc. 
is also a very good measure for attracting rural 
savings. 

Before I  pass on  to the  proposed indirect   
taxation   scheme in the   Budget. I would like   to 
congratulate   the    Finance Minister   on her   
decision to raise the exemption limit of taxation to 
Rs. 5000. But at the   same    time I would   
submit, Sir, that this   has not   given    any   great 
relief to the    people   because  even    at present 
the  tax    exemption    which     an average man   
gets, who   has   a   wife   and   two or three     
children, is   at     lest    Rs. 4800— the relief 
which  he gets is on  Rs. 4000 for himself, Rs. 500  
for  his  wife  and Rs. 300 for   each child. Now it 
is proposed to increase    this    to Rs. 5000. So the 
benefit given   now    will be only to the extent of 
Rs. 200   only. Even   if   this   be a small step in  
this    direction, it is indeed  welcome, but   I 
would   urge that this exemption limit   of Rs. 
5000   should    at    least be increased   to Rs. 
6000 if not to Rs. 7500 as     had   been     
recommended     by   Mr. Kaldor,    the reason    
being   that in these times of  high prices   it   is    
not     possible for     anyone  to support   himself   
and his family   with    anything less than Rs. 500 
per month, and therefore   this  amount  of Rs. 
6000 should have been exempted, and may even  
now be exempted if the Finance Minister   feels   
that    way. 

THE      VICE-CHAIRM\N       (SHRI 
AKBAR ALI KHAN)   :   You have taken 90  
minutes. You are cutting the share of other     
Members. 

PANDIT S. S. N. TANKHA : In the sphere 
of indirect taxation the Finance Minister has 
been very merciless because under this head she 
has chosen to tax many items which are really 
necessary items of daily consumption of the 
poor in the country, namely, articles like sugar, 
tea, coffee, kerosene oil. The enhanced duty on 
these articles of daily consumption of the poor 
like sugar, tea and kerosene oil will cause great 
hardship to the poor people. The raising of duty 
on motor spirit needs also to be avoided as the 
use of modern means of transport is not a    
luxury    but a necessity,   and if 

there is any further rise in the transport^ tion 
costs, it will work a great hardship to the 
people who are  compelled to use it. 

Of all the intended revision of rates in the 
Posts and Telegraphs Department the raising 
of charges on money order transmission is 
most objectionable, as it will hit hard the 
poorer sections of the people who utilise 
these means for sending money or receiving 
money. 

In the   end, Sir,  I would like   to touch upon 
my    favourite theme of defence upon which I 
lay stress at the time of the Budget  each year. 
While I recognise and appreciate   the measures 
which have been taken in the past by the 
Government in improving    and   strengthening 
the Army and the    Air    Force, I cannot  but 
regret that   very little   has been done so far in 
the way of modernising our  Navy."It is a well-
known fact that most of our ships are now 
outdated and   have constantly to be kept 
under    repair    to    keep them   in working 
order   to meet    any emergency. Even   our 
bigger   ships like    the aircra carrier 
"Vikrant"  and  the    sister   ship cruiser  INS 
"Mysore"—both of which  I had the    privilege 
to visit   last October and   also to sail   on one 
of them, namely the "Vikrant" from   Cochin to 
Goa when it   went out on its annual exercise—
they are indeed admirable ships for which any 
country Owning them may well be proud, but 
yet  it should  not    be forgotten that these   too 
are several years   old now and may in another 
ten years'    time or    so need replacement. 
Besides, Sir, the   fleet, even   though it 
consists of quite a number of ships, still  is  too 
small for the defence of our   long    coastline. 
In view of this it needs    considerable 
additions   including another     aircraft carrier 
for the      defence of our   eastern   fleet 
stationed at Visakha-patnam. In view of this 
there should be no cutting    down in the 
funds allocated for defence in the    Budget or 
in    the    next Five   Year Plans.   But on the 
other hand efforts should   be   made   to give 
the Navy greater funds for improving its ships 
and its      efficiency   in   this   direction. 
Thank you. 

SHRI ABID ALI (Maharashtra) :
Thank you, Mr. Vice-Chairman. It is a
big hoax to call this a socialist Budget.
I do not mind monied people being taxed
still more, but at the same time there
should be a system and an machinery to
ensure that taxes are properly assessed
and     realised-  

[MR. DEPUTY CHAIRMAN in the Chair 
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[Shri Abid All.] 

What is the use of increasing taxes and 
making people to get organised in such a 
way that larger amount of taxes is evaded ? 
That means those who should pay can evade, 
and those who are paying should pay more. 
As I said, it is a big hoax to call it a socialist 
budget, because, Sir, the prices have already 
gone up and are going up. In wheat it is 
about 20 to 30 paise increase; in Vanaspati it 
is 30 to 35 paise increase. Even the butter 
sold by the Delhi Milk schemed has been 
increased by 10 per cent. Of course the 
Prime Mint-ster may say that butter is not 
taken by ordinary people .  .  . 

SHRIMATI      YASHODA      REDDY 
(Andhra Pradesh)  :     But butter is needed 
for   political   buttering. 

SHRI ABID ALI : That has become very 
cheap. But what about wheat? What about 
dal ? About 35 paise per kg. It has gone up 
for dal, and so on and so forth for every 
article which is used by the ordinary people, 
by the poorer sections of society. Formerly, 
our Ministers were saying—we will not 
allow the prices to go up. But you know 
about the Delhi Milk Scheme. Milk was sold, 
I think, at about 50 paise or near about 50 
paise per litre. Now I remember—it was 31 
paise per half litre and 62 paise per litre. 
Now the price is 116 paise per litre. This is 
the Delhi Milk Scheme price and still the 
Scheme is losing. All Government projects 
lose. Take the Modern Bread. Britannia and 
other makes are there also. The person who 
distributes the bread every day, he is earning 
Rs. 4,000. They distribute only in lorries and 
the project earns in plenty. But what about 
Modem Bread ? They claim quality; that it is 
better. Certainly it is not better. And they arc     
losing. 

 

SHRI ABID ALI : In every respect the prices 
are going up, and the workers are suffering. If 
the Prime Minister or the Government would 
have been able to ensure that the increase in 
prices are covered by increase in wages of the 
workers, then certainly there would have been 
something like socialism. I hope the Govern-
ment would be able to take note of the suffering 
of the people and do something to relieve them 
of their suffering. 

Take the newspapers. In the news paper, on 
the 1 st of March I read 'Socialist Budget', this 
scheme and that scheme, And they say that the 
press is independent. In the case of how many 
newspapers has this Government been able to 
put its foot down very sternly and ensure that 
all that they want is published in the way they 
want it and there are also the All India Radio 
and the Television. All these are instruments 
through which they publicise. These are all 
Government-controlled media telling things 
which are far from reality: 

In Switzerland, in the United Kingdom or in 
the United States of America which is the 
costliest plage it is nine to 10 minutes' wage to 
get a kilogram of a good loaf of bread. But in 
India our workers have to pay half a days' 
wage. So many times we have been drawing 
the attention of the Government to this fact that 
here we are paying half a day's wage for having 
a kilogram of bread and in those countries it is 
nine minutes' wage that brings a kilogram of 
bread. That is the difference, and here we call 
ourselves a Socialist Government. My 
submission is, give subsidy for wheat. Have a 
chain of Umdoors, not this bakery like the 
Modern Bakery which is not modern at all. 
Have two or three tandoors in very gali. Nasser 
in Egypt did it. Egypt is certainly not richer 
than our country. They have been in difficulty.   
There   they 

 

SHRI ABID ALI : I do not mind-But the 
hon. Member should kindly tell me. 
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are  having  this  tandoor     system.  In    the 
Middle  East, in the Arab countries, every-
where you will  find  two or three tandoors in 
every   gali and    there people purchase a   big   
bread   for    10 paise. Whether it is kakdi or   
khqjor  or    paneer   or even   salad, for io 
paise they have everything, and   in 20 paise  
they are able to  feed  themselves, just   sitting   
by the   side   of the road. At least, so far as 
bread is concerned, Government should   try to 
make   it   available at a reasonable    price to 
the poorer people. True, our   wages have   
gone up. When I was    working in Kanpur in 
1913, I    was getting   about   two annas a day. 
As compared    to that,  the prices have gone 
up very     much,      almost     20    times.      
But what  about the purchasing capacity now ? 
What    the workers were getting in   1930 was 
more than what they are getting now, 200 
rupees. That    is  the difference.  The 
employers,  the     capitalists  shout,  al   the 
trade unions—why    arc   you    organising 
yourselves and shouting so   much ? Your 
wage    was    such and    such. Now this is so 
much. But    where is that    purchasing power 
?   So, the wages of today are much lower     
than before     when compared in terms  of the     
purchasing power,  not  in terms of rupees. I 
was working as a typist in  1918 and then was 
getting    Rs.  15 a month.    Now it is    more    
than Rs. 250. That   is   true.   But     those Rs. 
15    were more    than   Rs.   250     of    
today.    That is the   one   thing  that    the   
Government has   to remember   that though 
the   wages have gone   up, the   value of the 
rupee has gone down    and    the    workers 
are really very much in   difficulty. 
Particularly those where    there is only one 
earning member in the   family and   the   
landless   labour is in more    difficulty. 

Then, there is so much of backlog in 
unemployment and so many people are 
coming into the employment market every 
year. About employment opportunities and 
jobs so much is being said in the Plan. But   
why is unemployment   going up ? 

After devaluation, it was Rs. 8 per dollar 
in the black market while officially it was 
Rs. 7.50. Now it has become Rs. 13 per 
dollar after this Budget. Thirteen rupees for 
a dollar valued at Rs. 7 .50. In Ceylon, in 
Burma and other countries like the Middle 
East and even Pakistan, 60 Indian rupees 
fetched 100 Pakistani rupees immediately 
after independence. Now it is the reverse—
for 100 Indian rupees 60 Pakistani rupees 
are offered. That has hecome the condition. 
The other day I was in Zurich, in 
Switzerland. An Indian gave 100    rupees   
at the exchange 

counter and   he got   a value of Rs. 47- J told 
him,    what   are you doing ? He saia what can 
I do ? This Government   do  not give us 
foreign exchange and so we  ha\e to adopt these 
methods.  I had   suggested some   time   back   
here   to the Govcnment that a large number of 
Indians are earning wages outside India and 
also a large number of Indian   Mission   
employees are  earning outside.  Most    of them 
I should    say, not    everyone, are selling their     
foreign exchange in the    black    market.    
There relations   and      friends     here   are   
be.ng benefited.    Pakistan   has allowed a 
bonus for   their citizens who are earning 
outside. Anybody    can    send    money to   
Pakistan from the foreign countries   and    
they^ given  a  certain bonus on that. Thereby 
the black market is     reduced.   We should also 
welcome our   citizens outside India to send 
mom-.    Ihrough banks, to that extent we can     
earn foreign exchange.   But as against that, we 
arc    compelling   them to sell in    black 
market and the   foreign exchange   is   being   
lost   by   India.    There arc    so many things   
that we suggest but somehow the Government 
feel that   everything is all right. I request the 
Prime Minister   not to act like Nandaji   who  
travelled mufti to sec the conditions of our third 
class travel...  (Time bell  rings.)   with  a  
photographer and all his paraphernalia. I would 
request the    Prime Minister   to go to the 
market and not   rely   on these reports and find 
out  for   herself the difference between the   
prices  before   the     Budget   and    the prices 
obtaining   now. What is the use oi her  
Minister  of    Food  and    Agncultuic coming      
here   and     giving  ^statcm

a
e" about vanaspati  ? 

Let Mr. Jagjivan Ran go to the market and 
produce halt a kilo of    vanaspati. Last    
Saturday I went for having vanaspati.  It     was 
not   available anywhere, not even in the    
Super Bazars Let her  find out the  correct 
position and try to make     amends   and   see 
that things are improved    at least    a little. 

There is a lot of smuggling going ort. Go to 
the Bombay Market and you will find   
smuggled     goods   in   abundance. 

SHRIMATI    YASHODA    REDDY   : 
Smugglers  are  given  permit. 

SHRI ABID ALI : Why is that so i It is 
because the Customs people aic also in link 
with the smuggles. It is true that gold worth 
Rs. 90 lakhs has beer, seized. But have you 
tried to know tht correct position ? These 
smugglers have got a big association. They 
are shannf the losses. Like insurance, the 
goods an covered.   When   gold   is     caught 
by  tru 
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[Shri Abid Ali.] Customs authorities the 
loss is shared by this association of 
smugglers. Then most of this gold which is 
caught by the Customs authorities is not 
caught; it is surrendered. They have a plan. 
The Customs officers also tell them. "Look, 
sometimes you should be able to oblige us". 
These are lacts. Now some of these big 
smugglers are -arrested because of 
differences amongst themselves and not 
because of any bravery on the part of our 
Customs people. Of course, there are brave 
Customs officers also. There are good 
Customs officers and competent Customs 
officers. But their number is so small as is the 
case of good and competent people in the 
Indira Government. Sometimes there is 
rivalry between them. I sometimes ask these 
Customs officers to be good, to be honest, to 
be nice. But when I ask them to do their duty 
honestly, they retort by saying, "When our 
Prime Minister does not do her duty honestly, 
when she is not loyal to her own party, when 
she deceives the person whom she herself 
nominates, how can you ask us to do our duty 
and be honest ?" That is  how    they slap in 
our  face. 

MR. DEPUTY CHAIRMAN : You 
should wind up. 

SHRI ABID ALI : About economy, I 
would like to mention one thing about 
workers and   officers. 

{Interruption by   Shri JVeki  Bam.) 
SHRIMATI YASHODA REDDY : He is 

interrupting. 

SHRI ABID ALI : Do not mind that. He is 
my friend. He wants me to say all that with 
clarity, that I should explain things about the 
Prime Minister a little mere elaborately. But 
I do not have time. I was mentioning about 
provident fund. Now what will the workers 
get after thirty years in terms of money ? 
They will get some amount the value of 
which will be very much less. I have written 
to the Government and I again request the 
Government, through this House, to for-
mulate a scheme on the basis of which they 
should return the purchasing value ot the 
provident fund that the workers would be 
contributing now, at least something near it, 
and not one-tenth of what they are 
contributing now. That is very necessary in 
the interest of the poorer sections of the 
workers. The Government should be able to 
find out some method by which it would be 
done. If necessary they  can   take   the  help  
of     the  I.L.O 

and I shall be only too glad to be of some, 
help in getting them   experts from there. I 
hope  something  would  be done in that 
connection. 

Now, about national integration, I was 
pained to read that a particular gentleman, 
who has been writing that a Muslim's first 
loyalty is towards his places of pilgrimage 
like Mecca and Madina, his second loyalty is 
towards the Islamic countries of which 
Pakistan is one, and his third and 
constitutional loyalty is towards India, has 
been given some Bhushan, Padma Bhushan 
or Padmavibhushan, I do not remember what 
is this national integration ? I have told his 
name to the Home Minister and I hope he 
would make enquiries. I hope he will be able 
shortly to announce that this man does not 
deserve this Bhushan. And if it is possible 
this award should be withdrawn. This 
gentleman is very much apet with, the All 
India Radio. May be the people bestowing 
honour on him in the All India Radio may 
not be knowing what this gentleman is doing. 
This is how the Government wants integation 
and unity to prosper. (Time   bell   rings). I   
will   wind up. 

MR.   DEPUTY  CHAIRMAN : Please 
wind up. 

SHRI   ABID   ALI : Let   me  mention, Sir, 
that    whatever I have said does not please  me. 
Sir, I am  one of those who was a  secretary  of 
a   Mohalla   Committee   in 1914, and   these   
55   years I have been in the   national   
struggle.   Those   who   have been   our  
colleagues, whether they are on this  side or     
that  side, they all feel   that the country is not  
going on the right lines, that the    Prime    
Minister is leading the country to  ruins. Now a 
sum of Rs. 50,000 each has been   paid    to four 
M.L.A.s to defect. Perhaps for   an M.P. to 
defect the amount   will be Rs. one    lakh, and 
anybody coming    forward with Rs.  three or 
four crores will be    able to purchase the Prime    
Ministership of India. I ask    the Prime       
Minister,    Indira    Gandhi,    the grand-
daughter of Pandit Motilal    Nehru, the 
daughter of   Jawaharlal    Nehru and the    wife   
of    Shri   Feroze Gandhi, if she would    ruin    
the country. I    request   her as an old    
colleague—of course,   I am -22 years older to 
her—not to be taken in by this section of the 
people   in  her Cabinet. I warn her   these   
elements are not sincere to anybody. Whether 
she is in    power or anybody   else is   in power, 
their object is not   to     strengthen   her   or   
the   country. They do not think of the country. 
Today you are the Prime Minister. But their   
object is 
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not to strengthen you. They will betray you. 
Therefore, please do not  be in their   company. 
Get   rid of them and come in the company of   
patriots, of those   who have love    for the 
nation, who   will die for the nation.     A    
large number of them have already died    and 
suffered for the nation. They value    the 
nation, above everything. Do not allow this    
Prime Ministership of India   to be   made a 
purchasable commodity. The   value of   an 
M.L.A. and M.P. is going.  There  is no value       
left      for anything    good. That is what the 
Prime Minister is leading the country to. Go to 
the   Samadhi of Mahatma  Gandhi. Make 
confessions. You    are celebrating   Mahatma    
Gandhi's      centenary.  You  do   not believe 
in what   Gandhi said. Go ihere and make 
confessions and be determined   that you will 
follow in the footsteps of Mahatma Gandhi. If 
you do that history will remember you ; it will 
honour  you. But the way you are going you 
are ruining the country. This is my personal 
appeal to you. I hope these   words will   be    
conveyed to her. I wish she were present    
here. Anyway,  I hope her     colleagues would 
convey    my humble request to her from a 
person who has been in the    figh   with her for 
such a long time. We wishedt   to live to see 
India independent. If she   goes on ruining it, I 
wonder if this   20 or 25 years of chaos will 
ruin it   to what extent ?   And we will at least 
not    be able to see her revived. 

The Miniser of Supply and The Minister 
of State  in the Minitlery   of Finance 
[Shri R.    K. Khadilkar Rose] 

 
MR. DEPUTY CHAIRMAN : I do not 

know. He might have said that Mr. Rajnarain 
will be the next speaker from the Opposition 
benches. I do not know  what  has  transpired   
between you. 

 
MR.    DEPUTY    CHAIRMAN    :  He 

is   only   intervening. 

 
SHRI LOKANATH MISRA : Sir it is not a 

matter of prestige. Let Mr Rajnara'n speak. If 
there was any under stancling of arty .-ort, what 
is there if Mr Khadilkai si is down and speaks 
afte twenty  minutes? 

SHRI   R.   K.   KHADILKAR   : I d< 
not mind.    It is for the Chair to decide. 

MR. DEPUTY CHAIRMAN : Al right. Mr. 
Rajnarain, you should win up  your   speech  
within   20  minutes. 

SHRI ABID ALI : Sir, it was his turn; he 
was kind enough to allow me to   speak. 



155 Budget (General) [RAJYASABHA] 1970-71 156 

 



157 Budget (General) [24 MARCH 1970] 1970-71 158 

 



159 Budget (General) [RAJYA SABHA] 1970-71 160 

 



161 Budget (Gta>ral) [24 MARCH 1970] 1970-71 162 

 



163 Budget {General) [RAJYA SABHA] 1970-71 164 
 

 

"The members to be nominated by the 
President under sub-clause (a) of clause (i) 
shall consist of persons having special 
knowledge or practical experience in respect 
of such matters as the following, namely :— 
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SHRI BHUPESH GUPTA (West Bengal) : 
It is only common sense; if we all o( us oppose 
a Bill, it is not passed. It is a misadventure to 
bring forward any such Bill. 
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The port returns will show that the 
imports have been effected through this 
port for the quantity and the 
value     shown by       the        importer. 
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THE LEADER OF THE HOUSE (SHRI K. 
K. SHAH) : The Prime Minister has nothing to 
do now with the National  Herald. 

MR.   DEPUTY   CHAIRMAN : That will 
be enough.   You wind up now please. 
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SHRI   OM   MEHTA    :   This is very 
wrong. 

MR.    DEPUTY    CHAIRMAN : This is 
h'galy objectionable. 

SHRI M. PURKAYASTHA (Assam) : All  
these  words should  be  expunged. 

(Interruptions) 

MR. DEPUTY CHAIRMAN : Order please. 
He cannot use unparliamentary words. 

SHRI      HAYATULLAH      ANSARI 
(Uttar Pradesh) : This word is so dirty that  I  
cannot .   .   . 

SHRIMATI    YASHODA    REDDY  : 
You said a little earlier, Sir, that nothing will 
go on record. So, how can he withdraw  a  
word  which  is  not  on  record ? 

MR. DEPUTY CHAIRMAN : That word 
will be expunged. 

** Expunged as ordered  by the  Chair. 

 

MR.   DEPUTY   CHAIRMAN :   You 
have taken 40 minutes. 
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SHRI R. K. KHADILKAR : Mr. Deputy 
Chairman, Sir, I have quite attentively listened 
to hon. Members' speeches including the latest 
one by Shri Rajnaraiii on the General Budget 
that is before the House. At the outset I must 
confess I was disappointed because keeping in 
view the clear objective of economic growth 
with social justice with which the Budget is 
framed I expected a rather searching analysis 
and scrutiny from hon. Members as to how the 
objective is reflected in the proposals and what 
should have been done to further improve the 
meas.ires suggested with that aim in view. It 
should be remembered that bank 
nationalisation is a major s':ep intended to give 
a big push to our economy. The impact of this 
measure would be seen in the stimulus it 
provides to the economic regeneration and 
growth. At the present stage of economic 
development f.( should be recognised that we 
have to formulate schemes and proposals 
within nd framework balancing the various 
claims. In my view this rather difficult task has 
been achieved with commendable success 
without disturbing the economic equilibrium. 
This is evident from the general support the 
Budget has received from all sections of this 
House. The political posture adopted by some 
hon. Members, in particular Members of the 
Congress (Opposition) do not fit in with their 
professed plans and programmes. It seems they 
are more perplexed or somewhat puzzled 
because by and large the current Budget has 
received general acclaim from almost all 
quarters. During the last 14 years since I have 
entered Parliament on no other occasion I have 
seen the annual Budget    received    with    
such    optimistic 

expectations. Even hon. Members be -longing 
to the Opposition who were previously wanting 
to belittle whatever is attempted for the first 
time by describing it as mere window-dressing 
had to admit even grudgingly that something 
new is aimed at. This is clear when an hon. 
Member belonging to the Congress 
(Opposition) from Tamil Nadu, Shri T. 
Chengal-varoyan, had to note with pleasure—
and he had done it twice if I remember 
correctly in his speech—the new turn the 
Budget intends to give to the socio-economic 
life of the masses in the country. I am quoting 
from his speech. Another hon. Member— I 
think Mr. Parthasarathy—of the Congress 
(Opposition) had to taste bitter coffee without 
sugar, as he staled in the House, as soon as he 
returned home after hearing the Budget 
proposals. I feel the hon. Member's wife was 
more concerned about his physical health and 
took the earliest opportunity to serve him coffee 
without sugar so that it might  do him good. 

SHRI R. T. PARTHASARATHY (Tamil 
Nadu) : I do not think he has caught my point. 
I am in excellent health. Only for the sake of 
replying in a particular way the hon. Minister 
is making that observation. My wife knows 
that I am absolutely healthy.    I am not a 
diabetic. 

SHRI G. RAMACHANDRAN (No-
minated) : You are taking him toa seriously. 
Don't do that; go on. 

SHRI R. K. KHADILKAR : Then, Sir. it is 
a good augury that Dr. Bhai Maha-vir did not 
bring in his pet thesis of Indiani-sation. 

DR. BHAI MAHAVIR (Delhi) . No. It is 
because it had been discussed six days before 
that and to our full satisfaction. 

SHRI R. K. KHADILKAR : Everything, 
including the Budget? I presume he recognised 
the inherent Indianness of the proposals 
contained in the Budget, whatever be the other 
criticisms lie had to make. It is neither possible 
nor nece: ary for me to deal with all the poin': 
by the hon. Members who participated in    the    
discussion... 

DR.    BHAI    MAHAVIR : Is that all 
and is that how you deal with my points? 

SHRI R. K. KHADILKAR : . . . but I would 
certainly endeavour to answer some specific 
issues that have been raised by some hon. 
Members in their speeches. 
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[ Shri R. K. Khadilkar] 
Several hon. Members have referred to the 

magnitude of deficit financing proposed in 
the Budget and have expressed concern at the 
impact this might have on the level of prices. 
I presume Shri Gumpadiwamy and other 
Members, including Dr. Bhai Mahavir, 
stressed this point. This concern may or may 
not be well-intentioned, but need not be 
shared because if the economy is really to get 
going, a certain volume of credit creation is 
necessary in the existing circumstances. If, 
for example, the real rate of growth over the 
year is of the order cf 6 per cent, that by itself 
should provide for the expansion of money 
supply by around Rs. 500 crores to meet the 
growing needs of the economy. Compared to 
this figure, the amount mentioned in the 
Budget esti-ma ' is not unduly high. But if it 
is a question of choosing—and this fact I 
hope he will bear in mind—between a denial 
of funds for certain investment projects 
which mighl create additional income and 
employ-men' and of taking a calculated risk, 
we Would prefer to opt for the latter. Besides 
in the present instance, it would be ex-
tremely difficult to prove that there is any 
risk al all. Adequate care will be taken at all 
points to ensure that prices do not go   out of 
hand  during  the  year. 

DR. BHAI MAHAVIR : May I know if 
there is no other means of providing extra 
currency for the needs of the economy ? Is 
deficit financing the only means: Why do y 
>u ignore the banking system, which 
provides extra currency or extra credit needs 
as the economy requires? In giving your 
argument, you are ignoring that. Secondly, 
when you talk of projects, we had Uiis 
morning an example of a project which has 
produced one crore worth of goods and 
suffered a loss of Rs. 9 crores. Thai is the 
qualification or achievement of some of the 
projects which you are setting up. 

SHRI R. K. KHADILKAR : I started by 
saying that certain calculated risks can be 
taken if we want to have accelerated growth 
and more opportunity for employment and 
that particular care has to be taken to see 
that prices do not go out of control. The 
third point I was going to mention is that 
adequate care will be taken at all points to 
ensure that price.* do not go out of hand 
during the year. It is with this purpose in 
view that adequate buffer stocks of 
foodgrains have been built in the economy. 
Arrangements have been made for the 
import of scarce raw materials such as 
cotton and oilseeds, 

and a strict control is being exercised over the 
advances made by the banking system. You are 
referring to that. Within this limit, it is done. I 
may mention .   .   . 

DR. BHAI MAHAVIR : I admire your 
capacity for being oblivious of what is 
happening around us. Prices have already 
started rising. 

MR. DEPUTY CHAIRMAN : Please listen 
to him. 

SHRI  R.  K.  KHADILKAR   :  I  am 
taking you very seriously. It is not just by way 
of counter-argument. Some economists have 
given thought to inflation and how it could be 
used like blood transfusion, given drip by drip 
to in-vogorate the body, keeping the body 
under good medical control. He is one of the 
ablest economists who has propounded this 
theory, how at a particular stage of 
development, as I said, taking all care, 
administrative control, price control and all 
that, it could be done. This type of care having 
been taken, in the existing circumstances, the 
proposed dose is not too high. 

DR.   BHAI    MAHAVIR    :   Do   you 
mean to claim that such care has been taken? 
You come to the price of vegetable ghee and 
then you will know it. 

MR. DEPUTY CHAIRMAN : No 
interruptions    please. 

SHRI R. K. KHADILKAR : It is not really 
necessary to enter into a debate, as some hon. 
Members have felt like doing it, whether the 
Budget is, in the strict technical sense, a 
socialist one. One hon. Member just now 
termed it a hoax and what not. I do not want to 
deal with all the epithets that have been hurled 
at the Budget. 

DR. BHAI MAHAVIR : But you may 
try and show how the common man is not 
affected. 

MR. DEPUTY CHAIRMAN : Please do 
not interrupt him. 

DR. BHAI MAHAVIR : I am helping him. 
He wants to say that this is a socialist Budget. 

SHRIR. K. KHADILKAR : No, no. I am 
not saying it. I am not making that claim at all, 
but semantics are a dangerous pastime and he 
knows it well. But 
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all one could say is seen in its totality, the 
Budget represents a progressive departure 
which has to be welcomed in all quarters. 

Hon. Member, Shri M. N. Kaul, quoting a 
well-known British Labour leader, said   :  The     
religion  of socialism  is  the language of 
priorities.    In that I presume he  appreciated  
that  the  Budget  reflects priorities with 
inherent limitations in the given  situation.     
Those  of us  who  have seen the Water 
Research Station at Khadak-vasla,  near  
Poona,  would recognise how even  a  minutest 
change in  the direction at   the   source   
affects   the   entire    cours-of the river flowl. I 
think some hon. Members  must  have  seen  
the  demonstrations there.      Likewise  they  
certainly   have  to appreciate the new 
direction that is given by the current Budget   
to  our  economy, which  would also  bring 
about a  change in  the entire economic 
process in  timesj to come.    It is a Budget for 
growth and at the same time it is  a Budget    
which emphasises the aspect   of  price   
stability, which   is   very   important   as   you   
have emphasised it in your speech also.     It is 
a Budget which  places  emphasis  on  the 
need    to   create   additional   employment 
and   amenities   for   the   weaker   sections of 
the community.    It does not ignore the 
minimum task of defence either.    It is a 
Budget   which  has  provided  consideiable 
tax   relief to   the   poorer   sections,   while 
simultaneously     attacking     concentration of 
wealth  and  income at  the  very  top. Even    
more   remarkable,        the    Budget provides 
enough of assurance to the private corporate   
sector   that   provided   it   plays according to 
the rules of the game, Government would 
extend a large enough fiscal stimulus to ensure 
its uninterrupted progress. 

Some hon. Members, at the other extreme, 
have attacked the Budget saying it is a pro-
capitalist one. Given the list of progressive 
measures listed earlier and the new impulses 
which have been generated in the eonomy 
through bank nationalisation, this accusation 
cannot stick. For the first time in several 
years the Budget makes a categorical 
statement about how to ameliorate the 
conditions of the poor and the down-trodden. 
It contains a fiscal programme for narrowing 
the relative distance beetwen the affluent and 
the less fortunate sections of the community. 
True, nothing tremendous can be achieved 
through just one year's Budget and within the 
constraints of limited resources, but it has has 
to be recognised that a beginning has been 
made. The hon. Member from the opposition, 
Shri Gurupadaswamy, has said that      in    
recent      years      the    propor- 

tion of direct taxation to indirect taxation, is 
diminishing and to that extent the claim of 
progressiveness in regard to the character of 
the Budget is hollow. This is however only 
one part of the story. Fiscal management is a 
dual responsibility in this country. The Centre 
as well as the States have to raise revenues. In 
a country where the per capita income is low 
and the administrative problems for collecting 
direct laxes from a huge population are 
immense, it is an economically sounder 
proposition to concentrate on marginal 
advances in indirect taxes while at the same 
time exploring the limits of feasible direct 
taxation. Besides, the State Governments have 
the exclusive responsibility of levying direct 
taxes in the major sector of our economy, 
namely, agriculture. If they would fulfil their 
obligations, the proportion between direct and 
indirect taxes would undergo a change. 
Moreover, indirect taxes in this year's Budget 
have been planned in such a careful manner 
that the burden as a result of their imposition 
would only be minimal on the common   
people. 

Next,   some   Members   have   said   that 
there is overestimation    of revenue. How far  
it  is  correct  let  us   examine.     Next year's    
gross tax revenues are placed  at Rs.  2967  
crores at the existing    rates  of taxation  as  
against  Rs.   2732   crores  this year,     thus  
showing  an  increase  of Rs. 235 crores. Next 
Year's increase of Rs. 235 crores   undoubtedly   
seems   unduly   large in relation to this year's    
increase    but it can be fully explained by 
means of statistics.    The next year's   increase 
of Rs. 235 crores  broadly  comprises  Rs.   153  
crores in new excise duties,   Rs. 45 crores 
under income and c.orroration taxes, Rs. 35 
crores under customs duties, the rest being 
spread over several   items like wealth tax,    
sales tax in Delhi   etc.    As    explained by the 
Prime  Minister  in  the  other  House,  the 
increase under customs duties is based on the 
larger imports  expected  during  next year due 
to grant of more import licences as   well   as   
liberalisation   of  the   import policy.   The 
increase in revenue estimated under income 
and corporation taxes works out to hardly 6 per 
cent over the revised estimates  for  the  current  
year.     In  the light  of past   experience  we  
are  hopeful that this increase would be easily 
realised. The  increase  in  Union  excise   
duties  is about   IO per cent of the revised 
estimates of Rs.   1526  crores for the  current   
year. It is worth   noting    that  in  some   of the 
earlier years, for    example     1968-69,   the 
increase was as high as 12 per   cent.   This 
year it is   calculated   that it  will be   just 
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[Shri R. K. Khadilkar] 
about 10 per cent. There has thus been no 
over-estimation of revenue for the next year. 

Shri Mohta has expressed the view that 
since a virtual ceiling is being placed on 
personal incomes at the level of Rs. 23,000 as a 
result of the income-tax and wealth tax rates 
proposed in the Budget, incentives in the 
private sector would suffer. Quite the contrary 
has however been the reaction of the share 
market. Since every effort has been made to 
encourage corporate savings, there is a boom in 
the shares of private companies. Shri Mohta is 
against raising the rates of taxation. He claims 
that tax revenues would rise automatically even 
at the existing rates provided the rate of growth 
of the economy is accelerated. There is circular 
reasoning invloved in this. In order to 
accelerate the rate of growth of the economy it 
is necessary to mobilise initially a larger 
proportion of the national income in the form 
of savings, for example, through taxes. Our 
experience over the las! five years has proved 
without a shadow of doubt that on their own 
the private sector are unable to sustain 
economic growth and it is necessary to have 
public investments of a sufficient magnitude in 
the strategic sectors. In order to push through 
such public investment it is necessary to raise 
additional tax revenue. 

The hon. Member, Shri K. S. Chavda, from 
Gujarat complained that there was disc 
Animation against Gujarat State in the matter 
of Centra! assistance for famine relief. This 
criticism is totally baseless. Shri Chavda has 
pointed out that Gujarat was given only Rs. 10 
crores when the number of people affected' by 
drought was 86 lakhs, while Tamil Nadu was 
given Rs. 30 crores when the number of peop'e 
affected was only about 3a lakh;. I should point 
out certain factual inaccuracies in the statement 
of Mr. Chavda.   The amount of Central 
assistance 

SHRI K. S. CHAVDA(Gujarat) : It was the 
reply given by the Food Minister on the floor 
of Lok Sabha. It is not my figure. 

SHRI R. K. KHADILKAR : From whatever 
source you have taken it I am correcting it. The 
amount of Central assistance so far released to 
Gujarat towards «xpenditure   on   drought   
relief   measures 

SHRI K. S. CHAVDA : Am I to under-
stand that he is corrcting the Food Minister 
figures ? 

SHRI R. K. KHADILKAR : I am correcting 
what was stated by the hon. Member on the 
floor of the House. What;-ever your source, if 
there is inaccuracy, I am correcting it. 

MR.   DEPUTY   CHAIRMAN   :   He 
wants to know whether the Food Minister has 
given wrong information. 

SHRI R. K. KHADILKAR : I will have to 
check it as to whether his quotation is correct. 

SHRI K. S. CHAVDA : Are you correc* or 
the other Minister ? 

SHRI R. K. KHADILKAR : So far as I am 
concerned, while I listened to hi* speech very 
attentively, and to the statement he has made, I 
am certain that what I am stating is the correct 
position. That much I can say without a 
shadow of doubt. 

SHRI K. S. CHAVDA : I referred to the 
Unstarred Question replied by the hon. Food 
Minister on 9th of March, 1970,    in the Lok 
Sabha. 

SHRI R. K. KHADILKAR : I said I will 
have to check it up. But so far as I am 
concerned I have checked my figures and they 
are accurate. I am pointing out certain 
inaccuracies on the basi- oi which you have 
made the statement accusing the Government. 
The amour of Central assistance so far released 
to Gujarat for expenditure on drought relief 
measures during ihe curient financial vear is 
Rs. 12.50 crores. 

SHRI K. S. CHAVDA : Up to what date? 

SHRI R. K. KHADILKAR : I am 
explaining.    Have a little patience. 

SHRI K. S. CHAVDA : I am wrongly 
quoted. I said that Rs. 10*50 crores were paid 
up to 4th March, 1970. 

SHRI  R.   K.   KHADILKAR   :   I  am 
quoting figures and correcting if there is any 
doubt ; I want to clarify. In the current 
financial year the amount is Rs. 12.50 crores, 
and that released to Tamil Nadu is just Rs. 13 
crores. The hon. Member should remember 
that certain criteria   are applied and 
procedures are 
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followed in determining  the quantum of 
Central   assistance       towardsnatural 
calamities'    relief including famine    relief 
etc. 

SHRI K. S. CHAVDA : Sir, I seek your 
protection. I have quoted the figures   of the   
Food   Minister   ... 

MR. DEPUTY CHAIRMAN   : He is 
giving information. 

SHRI K. S. CHAVDA : Either the Food 
Minister is wrong or the hon. Minister   is   
wrong,   either   of  the   two. 

MR. DEPUTE CHAIRMAN : You can 
move in the matter further if you want 
afterwards, but let him finish his own point 
of view. 

SHRI R. K. KHADILKAR : The hon. 
Member knows very well, I need not repeat 
all of them here. It is only when ihe 
expenditure on relhf and rehabilitation 
measures etc. is likely to exceed the amount 
taken into account by the Finance 
Commission that the State Governments 
concerned approach the Centre for financial 
assistance. At the request of the State 
Government, the Central teams of officers are 
deputed to visit the affected areas for an on-
the-spot assessment of the situation and the 
requirement of funds for various relief 
measures. The Central teams while making 
their recommendations take into consideration 
inter alia, the estimated expenditure on the 
relief programmes proposed by the State 
Government, the extent of the distress, the 
populating affected and the financial position 
of the State Government, etc. On the basis of 
the recommendations made by the Central 
teams, the Government of India fix the 
ceilings of expenditure for the financial year 
for the purpose of Central assistance. Fifty per 
cent of the expenditure on approved relief 
measures in excess of the amounts taken into 
account by the Finance Commission is shared 
as grant and 25 per cent as loan while the 
remaining 25 per cent is to be met by the 
State Government concerned from their own 
resources. This is the procedure. (Interrup-
tions) Let me complete. Have some patience. 
The ceiling on expenditure on drought relief 
measures in the State of Gujarat and Tamil 
Nadu during the current financial year 
adopted for the purpose of Central assistance 
is Rs. 18,10,00,000 for Gujarat and Rs. 
14.50,00,000 for Tamil Nadu respectively. 
This is the position-Rs. 18,50,00,000 for 
Gujarat in this current 

year. The Central assistance would be released, 
subject to these ceilings, on Ihe basis of 
progress of expenditure on the relief measures 
reported by the State Governments. There is no 
truth whatever in the allegation that Gujarat 
has been discriminated against in the matter of 
Central        assistance    for    famine    relief. 

I hope the hon. Member will now be 
satisfied with the position. That is all I have to 
say. 

SHRI   K.   S.   CHAVDA   :   No,   no. 

SHRI R. K. KHADILKAR : A Budget, by 
its very nature, cannot satisfy, to an equal 
degree, all elements in society. What the 
exercise does is to distribute, on the one hand, 
the load of sacrifice equitably and, on the 
other, the socioeconomic goals through a 
careful allocation of the resources between the 
various sectors. This objective has been 
pursued to the maximum feasible extent in this 
year's Budget. It heralds a return to the era of 
planning and rapid growth ; it stresses price 
stability ; at the same time, it marks a new 
departure in the Indian fiscal tradition by 
making a bold bid for distributive justice.   I   
thank   you. 

DR. BHAI MAHAVIR Sir, I want to seek 
one or two small clarifications from, the hon. 
Minister. I raised a point that you have raised 
the Money Order fee beyond Rs. 200. Did you 
have time to look into whether it will not lead 
to any productive result except making the 
people split the amount that they have to send 
by MO because there is nothing to stop a 
person from sending two Money Orders of Rs. 
100 or Rs. 125 each and escape the higher levy 
of M.O.   fee. 

Secondly, I would like to know. When you 
mentioned about the extra resources which 
would be needed for the purpose of the 
Government projects, have the Government 
taken into consideration ihe increase in the 
resources that the nationalised banks should 
be able to raise or collect from the economy ? 
Has this been taken care of ? 

Thirdly, has he taken any pains to see 
whether we have any other means of financing 
the nutrition pr< gramme of the children apart 
from the doles which we are getting from some 
foreign counties ? Because that amounts to 
accepting that* we have no resources for 
feeding even our infants and making them 
beggars right from the start. 
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SHRI R. K. KHADILKAR : I have 
followed the first point regarding the M.O. 
being :.plit. While intervening, I am not 
replying to all the points. I am sure the point 
made by the hon. Member is quite relevant 
and would be taken note of at the final stage. 
Regarding bank credit, he must have read the 
speech and the other documents very carefully 
at the time of the presentation of the Budget. 
Certainly, certain credit has been taken 
because it will give a sort of stimulus and 
mopping up of savings, at the same time 
making credit available to the various poorer 
and backward sections so as to reduce 
poverty. About    the    third    point.. . 

DR. BHAI MAHAVIR : What about the 
exu'a resources coming to the public 
exchequer because of the earnings of the 
nationalised banks. You have a larger control 
over the resources of the economy. I want to 
know whether that has been taken note   of at  
the   time  of planning. 

SHRI R. K. KHADILKAR : Certainly it 
has been taken note of. I have just touched on 
some aspects that were brought to the notice 
of the House. I have not dealt   with   all   that   
have   been   raised. 

MISS. M. L. M. NAIDU (Andhra Pradesh) 
: The Minister has intervened and there is not 
much on which to say. Anyhow, before I 
start, I would like to answer two of my 
predecessors. Firstly, Mr. Rajnarain brought 
my State into question. Mrs. Rodha Mistery 
was appointed as a nominated member. I 
would like to tell the House that she belongs 
to a very small minority community and has 
done State-level social work. The 
Constitution does not disallow nominated 
members becoming ministers, and she is one 
of the best working ministers. So I "do not 
think that there should be any criticism 
against my Government or  my  Chief 
Minister  about  that. 

Next is this—it should have come first. Mr. 
Abid Ali, towards the end of his speech, 
gloriously asked us to go to Gandhiji's grave 
and question him. If we go to Gandhiji's grave 
and question him, I think the reply will be as 
follows— "I asked you to disband the 
Congress long ago but you did not do it, but 
clung to power. But the grand-daughter of the 
late revered Motilal Nehru, the daughter • of 
the late honourable Jawaharlal Nehru, the wife 
of Feroz Gandhi, who is really the gift of God 
to Mathru Bhoomi, has got the  courage,  being 
a  woman,  to do 

the right thing. So, go and help her to build up 
a second line of youth to rule the country and 
bring about integration". I  think Gandhiji 
would answer like  that. 

Having said that, let me now come back to 
the Budget and add my own to the many 
voices of the Members that had already 
congratulated the Prime Minister for 
presenting a Budget that was welcomed by 
almost all classes of people in our country. 

The Budget had been formulated keeping in 
v.ew the basic requirements of the country and 
boldly faced the realities and the challenges of 
the changing times with all the new awakening 
of the masses. It is a well-known fact that there 
is a backward section of society which needs 
special care. True to the promises of the Party 
at the Bombay Session, several steps have 
been suggested for the welfare and uplift of the 
needy masses. At the same time, the Budget 
proposals tried not to slow down the pace of 
development in the country. Well, one can 
realise how difficult it must have been to 
provide common meeting grounds both for 
democratic   and  socialist  forces in the 
country. 

Of course, some Members did criticise the 
Budget and I know for certain that our Prime 
Minister gladly accepts constructive criticism. 
The general criticism from all sides is the 
comparison of the private sector with the 
public sector. Some say that while the gain of 
the private sector is anything from 5 to 7 per 
cent and above, it is 2 per cent in the public 
sector. Perhaps, true, and certainly there is 
much room for improvement in the public 
sector. But yet, I like to draw the attention of 
the House and of the public at large to the facts 
that the private sector is mostly engaged in the 
production of consumer goods which naturally 
give quicker returns or gains while the public 
sector is engaged in heavy and bask industries 
where the investment is heavy and the return 
period long. More than that, if you go round 
the country and visit both sectors, you will find 
that in the public sector much is spent for the 
workers even before actually the industry 
starts, like houses, water facilities, medical 
facilities, schools, etc. etc. This is really 
keeping in tune with the socialistic pattern 
whereas in the private sector amenities to the 
workers are thought of after the gains begin to 
pour in, of course, barring the guest houses. So 
perpetual running down of the public sector is 
not altogether correct. Of course, the 
Government must see that the public sector 
works harder and 
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harder   and   competes   with   the   private 
sector. 

Some     Members    even  said   that  the 
present Budget does not differ from the former 
Budgets.    Now   is   that   not    too big a pill 
for any one to swallow ?   Unlike the  usual 
Budgets  does  not  this Budget provide special 
schemes for small farmers, research on dry 
farming techniques, rural works programmes 
in areas which usually suffer from famines, 
droughts and several other kinds of natural 
calamities  ?   Then, again,   does   not   the  
Budget  provide  for supply of drinking water 
which is the basic need  of the villages and for 
which  time and again   we    entreated   in   
this House and failed to touch the hearts of 
former Finance    Ministers   ?     How  about  
provision for family pension-ram-life   
insurance scheme for industrial workers,    
nutritional programme for children and a  
minimum pension   of Rs. 40   for   the   
employees   ? Is  not  relief given  for  the  
wage-earners with   less   than   Rs. 5,000   
income  freeing them   from   income   tax   
and   duties   on certain consumer goods   ?   I 
must    say if Rs. 7,500   was   the   limit   
more     earnest workers would have been 
relieved.    Anyway, if one does not look 
through coloured glasses   one     must  
acknowledge   that  the Prime Minister has 
stood up to her promise   and   presented   a   
really   refreshing Budget.    She has made the 
masses realise that  they are participants  in  
the  wealth and progress of their motherland 
and that they can no longer be exploited by the 
very   rich    business   classes. 

I do not say the Budget is perfect. But how 
could the Prime Minister achieve perfection 
overnight when for twenty years progress 
was denied to nearly go per cent, and given 
to 10 per cent ? Why did not the present day 
critics think, feel and bring to the notice of 
the ex-Finance Ministers, the condition of 
lakhs of our beggars, mostly children below 
15 years found at all wayside railway stations 
etc. with no food to eat, no clothes, and   no   
roofs   over   their  heads   ? 

Now some one observes that Rs. 4 crores 
for 5 crore children is not a provision at all. I 
fully agree that the problem is big and the 
amount small. But why not appreciate that a 
beginning is made in spite of lack of funds ? 
If funds are available she would certainly like 
to change the lot of the poor overnight. The 
pension is small but again a beginning is 
made to prevent the families of the deceased 
Government employees going from door to   
door   for   help. 

The agriculture sector, which alone can 
feed the millions of our countrymen neg-
lected for two decades, gets only Rs. 300 
crores in this Budget for irrigation facilities. 
All must agree that this is an important step. 
So also the provision for slum clearance 
although Rs. 10 crores is by far too small. 
Regarding tea and krosene, the thought high 
quality tea and superior quality kerosene 
were taxed, unless the administration can 
prevent a general rise on every kind of tea 
and kerosene the masses are sure to become 
sufferers. So if relief can be given on tea and 
kerosene the masses    will    be    made     
happy. 

Regional imbalance has become a serious 
problem and unless the Centre decides to 
solve it as quickly as possible troubles will 
spread like the forest fire. As for Andhra 
Pradesh the funds allotted for its 
development are by far too inadequate. All 
the troubles of Andhra Pradesh are due to 
lack of funds and I trust the Centre will   try   
to   set   it   right. 

C >m:ng   to   the   question   of  national 
integration,   unless  full    security  is  given to 
and felt by all, there can be no contentment,   
happiness   or   progress.    What is the essence 
of democracy ? Is it not the rule of majority 
and the protection of the rights of the 
minorities   ?    By minorities I mean regional, 
linguistic, religious and all  other  kind",  of 
minorities.     So   unless the  Government   
takes  special   care,   real national integration    
cannot be achieved. But the   Government     
alone cannot   do this unless  there  is  the full  
co-operation of   the    majority     community,    
specially the   Opposition   groups   some    of  
whom express ideas that   frieghten the 
minorities. In my humble opinion the root 
cause of all our troubles started with 
independence itself when   in   the   name   of 
secularism orders  were  given   to  stop   
teaching   all religious teachings in the 
educational institutions.    No    religion    
teaches    anything bad  and  deep  religious  
feelings  will  not allow anyone to hate<%» 
neighbour.    My Jana  Sangh  friends  must  
forgive  me  for asking    one   question that 
always troubles me.   Is  there   any  guarantee   
that   their forefathers or the recently lost dear 
ones are  not  reborn   in   Christian   or   
Muslim families,    or    that    they   themselves   
will not be born in  those communities  in  a 
future birth    ? I am sure that knowledge is not 
given to anyone.    I have a feeling that our 
leader was my brother    in   my last janma. 



191 Budget (General) [RAJYASABHA] 1970-71 192 

 
MISS M. L. M. NAIDU : I could not 

follow. « 
MR. DEPUTY CHAIRMAN : If you 

wan. her to understand, please speak in 
English 

MISS M. L. M. NAIDU : I do not know 
what he said.     I  cannot reply. 

MR. DEPUTY CHAIRMAN : Continue 
your speech. 

MISS M. L. M. NAIDU : If I could 
onders and I would reply. He speaks in a. 
lang tags which I cannot understand. I will 
tell you someth'ng more. 

One very revered Swamji just last week 
said that in my last birth I was "Shiv 
shakti". What that mean; I do not know. 
Perhaps my Jana Sangh brothers can 
enlighten me. 

 
MISS M. L. M. NAIDU : The Pradhan 

Maniri does not feel all these differences I d 
d not dare to ask for explanation. If religion 
H tavght on these lines, can there be hatred 
left in the country ? With folded hand'. I beg 
all parties to help in bringing about perfect 
integration. 

No one can deny that our Prime Minister, 
Indira Gandhi's family feels, preaches and 
practises socialism. I will tell you why I 
Feel like that. Now the midsummer is on 
?nd there will be a rush for air-conditioned 
chair coaches by everyone. One mid-
summer I went to a hill station. The great 
N.-hru'«g-and-pn, Rajiv, was travelling with 
his companions in a thirdclass sleep:'.- 
coach, not an air-conditioned one but an 
itfdhary coach. What is why if not social.'m 
? When I asked why it was so he said, "No. 
My companions are g >ing by third class. 
And I am one of them I must also   g>   
third." 

Agi'n, there was another occasion. Over 
the Republic Day invitations people get 
ang-y because any number of invitation; are 
not given to them for the V.I.P. 

block. This year I saw—next year I may not be 
here but you will see it—the younger grandson 
of our late revered Nehruji, seated rubbing 
shoulders with peons on the topmost galleries. 
I said, "What are you doing here ?" He was 
angry and said, "You go to your V.I.P. block". 
This was the answer. Do you think this family 
lacks socialism in their belief  ?     No.  It does 
not. 

StlRI MAN SINGH VARMA (Uttar 
Pradesh)   :  Very good  example. 

MISS M. L. M. NAIDU : That is what I   
have   myself  noticed. 

(Time bell rings) 

We have a labour-loving labour leader for a 
President, a Prime Minister in whose blood 
runs nothing but the love of the masses. With 
them in power if full cooperation from the 
Opposition parties is forthcoming, then 
nothing can prevent India from becoming one 
of the* leading nations of the world. 

Sir, I will not disobey you. I thank you for 
the time that is given to me. 

SHRI B. V. ABDULLAH KOYA (Kerala) : 
Mr. Deputy Chairman, Sir, while 
congratulating the Prime Minister for her bold 
step in presenting a Budget of socialistic 
conception, I cannot but point out to her that 
some of her measure* have given 
apprehensions in the mind of the common 
man, rather than give him satisfaction. The 
proposed new taxes on commodities like 
sugar, tea, kerosene, cigarettes, motor spirit, 
etc., will affect the common man more than 
anybody else; so also the increase in postal 
rates items like parcels, registration, M.O. 
Commission,   etc. 

The income-tax relief offered to the middle-
class people should have been at least up to 
Rs. 7,000 instead of Rs. 5,000. 

Coming to the bad effect of this Budget on 
the problem or the backward state of Kerala, I 
cannot but criticise the Budget for the very 
meagre allotment of Rs. 4 crores to the 
industrial development of Kerala, considering 
that Kerala is one of the highly industrially 
backward States of India. If the main object is 
to bring the backward areas to the level of the 
advanced States, our Budget has miserably   
failed. 
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The Kerala Government has already 
submitted a Master Plan on Fisheries to the 
Government of India a year back, but 
surprisingly enough nothing has been 
provided for, even though this Master Plan 
aims at solving the food scarcity of the State 
and providing employment for the poor 
fishermen of the whole coastal area. 

I am also perturbed over the lack of 
imagination in not providing enough funds 
for the development of the Rural Industries 
Projects of Kerala where the scheme has 
been on significant growth as a result of the 
encouragement given by the Central 
Government in previous years. In this 
connection, I would add that the Calicut 
Rural Project Scheme has been acclaimed as 
the most successful scheme in the whole of 
India. Yet we find that nothing has been 
allotted for   the   same   in   this   Budget. 

Another matter for alarm for the Keralites 
is the steady slump in their traditional 
industries like handloom, coir, beedi 
manufacturing, umbrella sticks manu-
facturing and cashew industries. Unless the 
Government of India comes forward with 
adequate help and encouragement in time, 
those industries will soon perish in Kerala, 
without any chances of recovery. I am sorry 
to remark that in spite of the lip-sympathy 
shown by the spokesmen of the Government, 
these industries are allowed to die in Kerala 
for want of adequate supplies of raw 
materials at reasonable rates, due to stringent 
labour laws without considering the ability of 
the industry to bear such laws and the lack of 
funds with the industrialists. 

Yarn, dyes and chemicals are not available 
to the handloom industry at reasonable rates. 
Umbrella manufacturers are finding it 
difficult to obtain their requirements of 
methylated spirit. The Government of India 
does not encourage these industries by asking 
their Railway, Police and Military depart-
ments to purchase their requirements of cloth 
and coir from these indigenous industries. 

Sir, could you believe me if I say that 
many of these industries, after the attainment 
of independence in 1947, are showing a 
backward trend, in spite of the various half-
hearted measures adopted by the 
Government? In my city of Calicut alone, the 
number of handloom factories which  was  
about  50 in   1947  has  gone 

down to 12 in 1970. So aho Alleppey, which 
has been the nerve-centre of coir industry, has 
become a country churchyard or cemetery for 
coir factories. This is just like the saying in 
Malayalam that after too many baths, the baby 
did not survive. 

The prices of yarn especially the coarser 
counts like 20's and 40's have been steadily 
going up since 1947. To be more specific, the 
price of 20's has gone up from Rs. 6.70 to Rs. 
8.10 per kilogram, and the price of 4o's has 
gone up from Rs. 45 to Rs. 52 per bundle of 10 
pounds within a period of six months. The 
price of Vat dyes of golden orange has gone up 
from Rs. 350 to Rs. 650 and that of Brown 
from Rs. 300 to Rs. 600. The imported hydro-
sulphate is sold by the S.T.C. at fantastic 
prices, thereby encouraging the T.C.C. to shoot 
up their prices at one stretch from Rs. 12.50 to 
Rs. 1750 per kilogram. What more do you 
require to kill an industry which provides jobs 
to  more  than   30  lakhs   of people? 

As for the coir industry, the production 
charges have gone up very high, making it 
impossible to sell them in foreign markets. 
When the Kerala Government submitted a 
scheme for Rs. 17 crores for the coir industry 
to the Government of India, they replied with 
stopping even the meagre help that they had 
been giving to the Coir Board. Nearly 20 lakhs 
of people are engaged in this industry. Even 
though licence fees are not to be considered as 
a source of revenue in principle, but only as a 
means to check the malpractices, retting places 
of raw husks have to pay Rs. 2,000 per acre, in 
addition to the profession and other taxes. 
While fixing the floor prices of retted husks, 
the Government have not cared to fix the prices 
of raw or green husks, thereby making it 
impossible for the co-operative units to get the 
green husks at reasonable rates. 

Other matters of importance like the 
dieselisation of the Malabar Express and Mail 
trains, the construction of an aerodrome at 
Calicut, the development of Beypore as an all-
weather port by the Central Government, 
broadgauging of the Ernakulam-Trivandrum 
railway line and the electrification of the 
Ernakulam-Shoranur line, are some of the 
pressing requirements of Kerala which even 
now are remaining as a dream. The long-
awaited ship-building yard at Cochin is 
provided only with a meagre sum of Rs. 3 
crores, which means that the much, tom-tomed 
project will be only a glorified   boat-building   
yard. 
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[Shri B. V. Abdullah Koya] Before I 
conclude, let me also say something of the 
pitiable position of the Muslims in 
Government services. In spite of the fact 
that the Muslims in the State and Central 
services are very few in number, nothing is 
done to give them adequate representation. 
Even though we decry communal riots in 
the country, nothing is done to give 
adequate protection to the Muslims and 
other minorities by appointing them more in 
the Police and Army. Our Prime Minister 
could have done better to do away these 
grievances of the Muslim community in 
particular and the other minorities in   
general. 

Let me also request the Prime Minister to 
kindly go through the letter addressed 
recently to the Deputy Chairman of the 
Planning Commission by the Kerala Chief 
Minister. This letter is important as it 
ventilates the grievances of Kerala, and the 
indifference adopted by the Planning 
Commission towards Kerala during    all    
these    years. 

The agricultural property of the lower 
income farmers may not be taken for 
assessment of wealth tax so as to help the 
development of the rural economy. Thank   
you,   Sir. 

SHRI P. CHETIA (Assam) : Mr. Deputy 
Chairman, Sir, the Budget of 1970-71 can be 
termed as a unique one in the sense that there 
has been an honest attempt to strike a balance 
in the matter of taxation between the richer 
section of the community and the weaker 
section of the people and the common masses 
on the basic principle and the ideal of social 
justice. But even then, I cannot help but 
candidly express my profound sense of 
misgiving that the tax, for instance, on sugar, 
superior variety of kerosene oil, petrol and a 
host of other things, Will tend to create 
conditions of increasing the price-line and it 
is my feeling that imposition of such taxes 
has already made, to a large extent, an 
adverse impact on the structure of economy 
of the common man. Take for instance, the 
levy of duty on petrol. Apart from affecting 
the general public along with the richer 
section, it has also very considerably affected 
the price-line of the consumer goods 
including foodstuffs which are being 
transported or carried by road transport to 
different parts of the country. As a result of 
the proposed tax measures on some items of 
common use,  there  will  be  a  rise  in   the  
cost of 

living and on account of this, the very object   of   
striking   a    balance   between the   rich   and   
the   common   people   will be nullified, 
without any positive results. Therefore,   I   
would   like   to   stress   the need   on   the   part   
of  the   Government for a  careful vigilance and 
a fresh look at such taxes and see as to how far 
the situation of rising prices and their  chain 
reactions    could    be    controlled    for    the 
larger   interest   of   the   common   people and   
the   economy   of  the   country   as   a whole.    
I    would    like    to    congratulate the 
Government for finalising the Fourth Five  Year  
Plan  after  so  much  of deliberations,   after   
the   absence   of a   firm approach for a While.    
I am glad to note that the Planning Commission, 
the National Development  Council and the  Go-
vernment  have   agreed  and stressed   the need 
for boosting up the industrial development  of 
those   States  which   have   been considered as 
backward so as to remove the   regional   
imbalances.    The   principle evolved and 
accepted by the Government on   this   vital   
aspect   of   the   backward States   is   very   
wholesome   and   praiseworthy   because   the   
defective   limbs   of the  body  of a  State  are  
detrimental  to the interests of the nation and the 
country as a whole.   Therefore, I heartily  
welcome the decision   of  the  Government to  
help financially those  States which are  lagging 
far behind in the sphere of industrial  deve-
lopment compared to some industrially  ad-
vanced States. In this connection, I Would like 
to ventilate some of the essential needs of the 
State of Assam which I represent and   which   
is   industrially   backward   in spite   of  having   
great   potentialities   for industrial   growth.    
We   are   grateful   to the   Prime   Minister   for    
her   statement made in the last winter session of 
Parliament to the effect that a second refinery 
with a  petro-chemical  complex,  a  paper and   
pulp   mill,   and   a   cement   factory, will be 
established in Assam in the Fourth Five Year 
Plan under  the public sector. 

We Members of Parliament, from Assam 
earnestly urge upon the Government to 
implement these projects as early as possible 
and without loss of time. It may be noted here 
that these industries, are based on local raw 
materials and the implementation of these 
projects will create a tremendous economic 
impact on the State providing great avenues for 
employment of many thousands of young men. 
But Sir, I have come to learn that the Ministry 
of Finance has not sanctioned and has not 
given the green signal as yet for establishing 
the cement   factory    at   Bokajan.    I   appeal 
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to the Prime Minister to accord immediate 
sanction so that the factory can go into 
production   by    1972. 

Then again, although a Paper Corporation 
has been established by the Government some 
time past, we do not know when the work of 
establishing a 150 ton per day paper and pulp 
mill will be started in Assam. This matter also   
needs   immediate   sanction. 

Assam has been treated very shabily in the 
past. Assam has lagged behind in the sphere of 
industrial development even after 23 years of 
our achievement of freedom. Therefore, along 
with other backward States, the case of Assam 
deserves a special treatment in the shape of 
allocation of adequate funds either in the form 
of loans or in the form of equity   grants   from   
the    Central    Pool. 

For industrial growth two vital things are 
necessary apart from adequate funds. One is 
electricity and the other is good 
communication. As for electricity, I am sure 
that Assam has very considerably gone ahead. 
But in respect of good communications, 
Assam is still lagging far behind. We have 
been pressing for converting the metre gauge 
line from Barauni to Gauhati, but 
unfortunately no mention has been made about 
this in the Railway Budget nor has there been 
any provision made in it. I appeal to the Prime 
Minister to look into this important and vital 
aspect of the matter also, as in the absence of 
better communications no industrial 
development can be achieved or possible. 
With these Words   I   conclude. 

SHRI G. RAMACHANDRAN : Sir, I wish 
that the very careful, unaggressive and 
explanatory intervention of the Minister of 
State, Mr. Khadilkar, had been listened to by a 
fuller House than it was when he was 
speaking. Normally, in answering a debate 
people like to be aggressive. But he was not 
aggressive. He explained and even where 
sharp points of difference came, he said, "I 
have noted it and I will consider it" and so on. 
It is a model of parliamentary reply to a 
debate. I am also happy that   I   heard   Mrs.   
Naidu     speaking... 

SHRI   LOKANATH MISRA : She  is 
vliss Naidu. 

SHRI G. RAMACHANDRAN : I beg 
ur    pardon.    She    is    Miss    Naidu.    I 
ve   always   thought   that   the   status 

of a   Mrs. is   a  little holier   than that a  Miss.    
So,   I   was   meaning   no  harm I 

I am glad that I heard her reply to my 
friend, Shri Rajnarain. She replied with great 
courtesy and replied to him in a manner 
worthy of a woman of culture. Mr. Rajnarain 
today was particularly violent in his attacks. 
Mr. Rajnarain cannot be anything but violent 
in his political attacks. But I am glad I heard 
Miss Naidu and it is necessary that what she 
said should be on record in   this   House. 

Now I come to the Budget. Mr. Khadilkar 
said that no Budget had been awaited with a 
greater interest than the present one and that 
when it actually came, hardly any Budget in 
our memory was so quickly picked up, torn 
to peices, analysed and then rolled about and 
so on. I can only remember the famous 
Budget of the late Mr. Liaquat Ali Khan in    
the    old    days... 
 SHRI   M.  N.   KAUL    (Nominated)  : In 
1946. 

SHRI G.   RAMACHANDRAN   :... in 
1946 and later on in a feebler way Mr. T. T. 
Krishnamachari's Budget. But this Budget is 
the one which has created the greatest stir in 
the mind of India. There is nothing one can 
say today which will be something new in the 
debate. Every point was picked up, every 
attempt made to attack or support and every 
answer given. But at the end of it all, Sir, we 
are all back at the starting point. And why? 
We are not studying this Budget nor are we 
discussing it from the point of view of 
finances as such, but political polarisation has 
become so complete in this country that 
everyone who looks at the Budget, looks at it 
only from the point of view of his own 
political party. I am not quarrelling with that 
either. All politics becomes related to its own 
economics. For instance. Communist politics 
has its Communist economics, Swatantra 
politics has its Swa-tantra economics and so 
on. I do not know whether Mr. Rajnarain has 
any politics or economics except one, to 
break the Indira Government. Outside that 
whether he has any politics or economics, I 
am willing to go and listen and    learn    from    
him. 
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SHRI G. RAMAGHANDRAN : Even there 
when the Indira Government comes in, you 
break up everything else including your 
politics and remember only that you are a 
sworn crusader for breaking this Government. 
But I do not quarrel with that either. It is your 
point of view... (Interruption) No, no. Samajvad 
is in the hands of many other people, not only   
in   yours.   Now   I    come back. .. 

(Interruptions) 

MR. DEPUTY CHAIRMAN : Order 
please. 

SHRI G. RAMAGHANDRAN : But what 
happens now is, therefore, after all the 
debates, after all the discussions, after all the 
points are raised and answered, we come back 
to our political starting points. 

drag on our democracy and any talk of 
democracy, any talk of socialism becomes a 
mockery against the background of 350 
million people who are either illiterate totally 
or inadequately literate. I pleaded with each 
Finance Minister every time when we 
discussed the Budget "Please take Rs. 10 
crores from anywhere out of these hundreds 
and thousands of crores and put them every 
year for 5 years into the programme of adult 
education in this country." After all what is 
adult education? It is not merely literacy; it is 
citizenship training, building up every citizen 
in order to enahle him   to   function   
intelligently. 

  

 

SHRI G. RAMAGHANDRAN : I am sorry 
I have not understood your brilliant Hindi. It is 
good that I have not; otherwise, I will have to 
answer that also. 

Therefore, we are not dealing here with 
economics or finances. But we are dealing 
with, all the time, our politics. All the time our 
politics is being injected into the picture, I 
have no quarrel with that either because it is 
bound to happen in a democracy. It is bound to 
happen because everybody has some political 
opinion and an economic theory attached to it. 
Take the Swatantra Party, for instance. It is at 
the extreme right. The Marxists are at the 
extreme left. In between we are all floundering 
but swimming on and trying to  move forward. 

But there are a few hardy annals so far as I 
am concerned. I said this when Shri T. T. 
Krishnamachari was sitting here; I said this 
when Shri Sachin Chau-dhury was sitting here; 
I said this twice when Mr. Morarji Desai was 
sitting here and today luckily the Finance Mi-
nister is not sitting here; only the Minister of 
State for Finance is sitting here and I am 
saying this to him. Today in this country there 
are nearly 350 million people who are either 
illiterate or inadequately literate.    This is a 
tremendous 

SHRI G. RAMAGHANDRAN : When you 
are the Finance Minister, I will ask for Rs. 100 
crores from you for this. But I will have to 
Wait till doomsday for that. Therefore, Sir, 
will Mr. Khadilkar, on behalf of the Finance 
Ministry, register this repeated request of 
mine, that he must take care of adult education 
in this country? With 350 million illiterates or 
semi literates in this country he is not going to 
build up democracy, much less socialism. I do 
not want to go into this question because I 
have worked on it for many years and I have 
many thoughts on    the   subject. 

Now I come to the second point which I 
have in mind. You are building up great 
industries; we need great industries. I am no 
enemy.of big industries; I am no enemy of 
industrialisation. But, when you build up big 
industries, we must take care of the millions 
who can never come near your big industries. I 
once argued this with our revered leader, 
Pandit Nehru, and he said that Mahatma 
Gandhi was right when he said that we must 
take care of the millions who can never come 
near the big industries. So we have now to 
think in terms of rural industrialisation. I want 
to tell you Sir, and through you the Minister of 
State for Finance that what goes today in the 
name of rural industrialisation is a mockery of 
the: whole tning. Urban people wit! money in 
their hands come into the rura areas, put up 
plants for production and take away all the 
profits from there anr hardly anything happens 
to increase tl prosperity of the rural areas 
where the rural industries are supposed to be 
goi' 
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on. I mentioned this particularly to Shri 
Morarji Desai and he told me in the lobby 
that he would look into it. I wish he were 
here to look into it today but that now is a 
different matter. But, Sir, this question of 
rural industrialisation is not so small as it 
looks. It is one thing that stands ultimately 
between a bloody revolution and orderly 
progress. Heavy and big industries are being 
taken care of but in the vast rural areas 
nothing like a systematic, co-ordinated and 
sustained rural industrialisation programme is 
going through. The result will be that 
millions will become disconsolate, millions 
will become restless because they have 
nothing to live on and nothing to prosper on. 
When they begin to march, the millions from 
the rural areas, the cities of Delhi, Bombay 
and Calcutta will crumble like dust under 
their marching feet. Today revolution does 
not come any more from the cities; and it 
comes from the rural areas; it emanates from 
the underdeveloped areas. So for pure 
national safety and security and also for 
orderly progress please take care of the rural 
industrialisation programmes in the manner  
in  which  it should  be  done. 

Finally, Sir, I come back to the question of 
education in this country. I am not dealing 
with it in a technical manner or in relation to 
any particular sphere. But what is happening 
in the field of education in India? By 
spending enormous amounts of money, by 
making enormous efforts, we are training 
hundreds of thousands of your young men to 
be totally unfit for any productive work, to be 
totally unfit to face the problems of 
productive labour in the country. Every body 
wants a white-collar job. I do not quarrel with 
youngsters wanting white-collar jobs because 
we are training them only for such jobs. In the 
field of education revolution is necessary. We 
have a brilliant Education Minister but his 
problems are overwhelming. Somebody has 
to take care, as Gandhi took care, that 
education is oriented in the direction not only 
of intellectual development but also in the 
direction of productive labour. Our engineers, 
our men, who go into different fields of life, 
forget what must be done with their own 
hands. In fact I heard Pandit Nehru once 
saying "If you look at the German engineers 
or the American engineers, they will tuck up 
their sleeves and get under the wheels to do 
something. But the Indian engineer will stand 
and order somebody else to do it." I am not 
saying that all  our  engineers  are like  that;  
we 

have brilliant engineers in India, brilliant men 
in every walk of life but the whole trend of 
education is to create and sustain the mentality 
of white-collar jobs, and this is totally anti-
democratic and anti-socialist. So, Sir, our 
educational revolution should be oriented in 
the manner in which Gandhiji wanted it to be 
done. You can forget the words 'Basic 
education' if you are frightened by them. But 
the basic idea is that our children should grow 
up from their earliest years to do productive 
work themselves. That was the one thing for 
which Gandhiji stood. Will somebody, 
therefore, bring this back into the education of 
India? I do not know who will do it but unless 
these things are attended to, many of the tall 
promises we make will remain only a dream. 

 
SHRI G. RAMACHANDRAN : Shri 

Rajnarain, with all my respect for you I told 
you that you have only one thing at the Centre 
of your brain and nothing else.    But I have to 
think of other things. 

SHRI G. RAMACHANDRAN : No 
interruption please. He can talk after I   have   
finished. 

Now, Sir, let me come back to my subject. 
We are facing very difficult times in this 
country. There is political instability; there is 
social instability and there are all kinds of 
fissiparous tendencies and if you allow these 
things to simmer and   grow,   all   your   Plans   
will   tumble 

 



203 Budget (General) LRAJYA SABHA] 1970-71 204  

[Shri G. Ramachandran] 
down. Therefore they must be related to the 
realities of nation-building and I hope 
somebody will keep this in mind as   we   go   
on.    Thank   you. 

MR.   DEPUTY   CHAIRMAN    : Shri 
Hayatullah    Ansari. 
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SHRI BHUPESH GUPTA : Mr. Deputy 
Chairman, I think it is a waste of time and 
energy to debate as to whether the Budget is a 
socialist Budget or note. After all, there cannot 
be a socialist Budget   in    a   capitalist   
society,    and... 

[THE     VICE-CHAIRMAN      (SHRI.     AKBAR ALI 
KHAN)   in  the Chair] 

I think we unnecessarily spend time in 
debating things which are somewhat unreal 
and which imply a misconception of the issues 
before us. We are discussing here a Budget 
coming from a Government which represents 
capitalist system. Whatever they may say the 
present socioeconomic reality is one of 
capitalism and not of socialism. Some of us 
who are familiar with the science of socialist 
revolution are well aware that socialism comes 
only when the working class has captured 
power and a workers' and peasants' State has 
been established. Socialism does not   come 
through budgetary 
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proposals or fiscal measures. In fact, after 
socialism is established budgetary proposals 
and fiscal and other economic measures 
change their complexion from one of serving 
the exploiting classes to one of seiving the 
exploited, in fact seeking to make the 
exploited people, workers, peasants and other 
sections of the toiling people, the masters of 
the destiny   of   the   nation. 

That is not so in the present case and 
therefore I think we may for the present leave 
>ut this debate and consider the Budget as it is 
on merits within the limitations in which it has 
come and in line with the social order which 
exists today. I am not one of those who is 
under a delusion that revolution can be made 
in the Budget on the last day of February. That 
is not so. It is not possible; revolutions are 
made or social transformations are brought 
about by making the people rise against the 
established order of exploitation and plunder 
with a view to replacing it by a social order in 
which the working people become the   rulers   
of   the   land. 

Mr. Vice-chairman, this Budget belongs to 
the family of Budgets with which we have 
beun familiar here, starting from the one—
when I came here—of Mr. Chintaman 
Deshmukh. Then we had a line of Finance 
Ministers, Mr. Kri-shnamachari, Mr. Morarji 
Desai, again Mr. Krishnamachari, Mr. Sachin 
Chau-dhury. again Mr. Morarji Desai and we 
have now of course the Prime Minister 
holding that portfolio. Now; le» us not get 
involved in discussions of that sort. This 
Budget belongs fundamentally to the family of 
the past Budgets but yet this has certain 
positive features which are to be welcomed 
and I think we should not allow ourselves to 
be prejudiced one way or the other in 
assessing the worth of this Budjret, in what 
respect it makes certain little changes—not 
very great but all the same changes—
compared to the other Budgets. In the first 
instance if you look at this Budget, it does not 
give prodigious concessions to the big money. 
Fresh concessions I have in mind and this is to 
he welcomed. In the past Budgets always 
there had been a series of concessions offered 
to the big business and the monopolist class, 
sometimes under their pressure and sometimes 
because of the person who was holding the 
finance portfolio. Now that is not here. That 
does not mean that the concessions already 
given had been taken away.    We would have 
liked that some 

of the concessions given by Mr. Morarji 
Desai, with the blessings of Mr. Ashoka 
Mehta, Mr. S. K. Patil and all the rest of them, 
had been taken away. I should have liked Mr. 
Ashoka Mehta criticise the Prime Minister on 
the ground that the Prime Minister, having got 
the Finance portfolio, has not shown enough 
couraee to take away What, under their 
dispensation, of Mr. Morarji Desai, Mr. 
Ashoka Mehta and others had been given to 
the monopolists. The need oi the hour was to 
curb the monopolists to take away some of the 
unjust and extortionate concessions offered to 
them on a silver piatter in the name oi provi-
ding incentives to the national economy or 
promoting development or exports and so on. 
It is, however, a good thing that no 
concessions have been given. Small mercies 
have been shown, but that does not mean that 
the monopolists are going to be curbed. The 
Budget should have been a pronouncedly anti-
monopolist Budget. The Budget should have 
attacked the monopolists right and left and it 
should have struck hard at the very heart of 
the monopolists, it is not there and that is a 
point of criticism that   we   offer   on   this   
Budget. 

Now, this is no time for hanging on to the 
outmoded idea or conception about the so-
called mixed economy. We are familiar with 
that mixture. How much of it is milk and how 
much water, we do not know, but water and 
milk both seem to be polluted. Water, of 
course, is the capitalist class and what they 
get. Milk, of course, is supposed to be the 
public sector in our economy, but in the milk 
penetration of big money has taken place, 
when you sec that their representatives are 
being placed in charge of the public sector 
undertakings, m addition to the ICS gentlemen 
who are transplanted, after their retirement or 
even   before,   to   the   public   sector. 

As far as the capitalist class is concerned, it 
has got everything it wants. Their basic 
position is not at all assailed or attacked. That 
is my criticism of the Budget. Well it was 
necessary to carry forward the spirit of bank 
nationalisation by making a very powerful 
thrust against the monopoly capital in our 
country. That has not happened in this Budget 
and that is my complaint. I should like Mr. 
Morarji Desai, who seems to be very 
progressive nowadays, to come out and make 
criticisms on that score. Mr. Asoka Mehta, you 
leave out. His phrases very  few  people   in  
the  country 
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[Shri Bhupesh Gupta.] 
understand. Sometimes he himself, does 
understand them. Now, my friend 'here, Mr. 
Mishra, is well-versed. He knows what he 
speaks about. At least T can understand him. 
But in the case of my friend, Mr. Asoka 
Mehta, if I may call him still a friend in a very 
philosophical sense that all human beings are 
friends, I must say that I do not at all 
understand what he says. Now, their obsession 
is the Prime Minister and What has happened 
around her or in the Congress Party. We are 
not at the moment concerned with it. The 
point I am making is that no attack real, 
effective attack has been made. The corporate 
sector has been left untouched in the matter of 
direct taxation and income-tax. Why? Only 
Rs. 36 crores out of Rs. 170 crores come from 
the corporate sector as direct taxes. It is not 
enough. Now, the corporate sector should 
have been attacked, because accumulations are 
there. Accumulations are there in various 
forms. We should not be bothered about the 
form. We have to recognise whether 
accumulations are there in the form of 
depreciation fund and various other funds. 
Now, it is necessary to attack the 
accumulations and divert them into investment 
on a priority basis in the public sector and 
other nation building projects. Unless we go in 
for tapping the resources that are lying with 
the monopolists, 75 families and others like 
them, we would not be in a position to solve 
the problem of resources in so far as direct 
taxation is Concerned. Therefore, I do not see 
why they   should   not   have   been   taxed. 

You go through the Budget proposals and 
you will find that we remain where we are 
more or less. The capitalists remain where 
they are and yet the people are beine taxed—
sugar, kerosene, petroleum products and the 
cheaper varieties •of cigarette. Why should 
the Char Minar and other cigarettes be taxed? 
I can understand the very expensive 
cigarettes, which the monied people smoke, 
being taxed to some extent, but I do not at all 
understand why the cheaper varieties of 
cigarette should  be  taxed. 

SHRI K. K. SHAH : May I draw the 
attention of Mr. Bhupesh Gupta to two 
things? One is, so far as sugar is concerned, 
do you think that in the open market the 
common man will purchase it, when his quota 
is available which has not been taxed? This is 
one point. 

SHRI SUNDER SINGH BHANDARI 
(Rajashtan) : Mr. Shah, he is supporting the 
Budget.   Why are you interrupting? 

SHRI K. K. SHAH : Secondly, I want to 
draw his attention to the fact that even in 
regard to kerosene, it is the  white  kerosene  
which  is  taxed. 

SHRI BHUPESH GUPTA : An uncommon 
man has been good enough to ask a question 
about the common man. 

 
SHRI BHUPESH GUPTA : Now, I do not 

think I need answer that point very much. 
Everybody knows that if you put taxes, prices 
tend to go up. Even if you put the tax at the 
source, the capitalists know how to pass on the 
burden to the common man. Mr. Shah sure»y 
knew it as a consumer, but I do not know how 
he feels about it today. Now, he can ask his son, 
if he is a smoker. I hope he is not a smoker. If 
he is, he will tell him hat he is afraid of the tax. 
He would not like h;m to deplete his funds by 
smoking, by spending a little more on smoking. 
Therefore, this should not have been done. Take 
the case of excise duties, foi example. The 
Union excise duties in 1968-69 accounted for 
Rs. 1300 ctores. In the Budget year 1970-71, it 
comes to Rs. 1700 crores. There should be a 
shift more and more from the Union excise 
duties, the incidence of which, by and large, 
falls on the. common man, which is regressive 
in nature in the sense that it keeps on the 
inflationary pressure, if it does not immediately 
give rise to a rise in prices. That is the position. 
In fact, if you have the question of social justice  
in  mind,  it should  be the    other 
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way round.   The   people should be given 
relief a   far  as  the  Union  excise  duties 
are   concerned,   in   regard   to   articles  of 
common   consumption,   while   the   taxes 
should   be   got   from   the   upper   classes 
and by taxing luxury articles more and 
more.    Conspicuous     luxury-consumption 
should   be   heavily   taxed,   whereas   the 
articles of common  consumption    should 
be  relieved  from  the  fetters  of taxation, 
because  they hit  the  living  standard  of the   
masses.     In   our   countiy   82    per cent   
of   the   population   today   are   not in a 
position to spend even one rupee a day. 
Such being the case, is it not necessary that  
our  budgetary  methods  pay  special 
attention  to  the  question  of articles     of 
common  consumption and free  as many of 
them as possible from the burden of taxation 
?   This burden is not only economically 
ruinous, this burden creates social 
disequilibrium and creates social tensions 
and in fact, shakes the confidence of the 
people  in    the  future    of   the    country. 
That is an invitation to   revolt.     Revolt I 
would like but I would not like the Gov-
ernment to invite revolt in this manner by  
putting   more   economic   burdens   on the  
common  man. 

At the same time we see the prices are 
rising. The Budget unfortunately does not 
have a clear-cut approch with regard to the 
question of rising trends in prices which 
have been seen in recent years. Therefore, it 
is necessary for the budget-makers to take 
into account these trends and devise some 
measures, fiscally and otherwise, with a 
view to holding the price line, in fact to 
reducing the present level of prices. That 
has also not been done. On that score also 
you fail. Therefore, my main criticism is 
this. 

Budget for whom ? And for what ? 
Budget certainly should be something that 
givs the mass an immediate assurance that it 
will be a common instrument not only oer 
national development but also for removing 
social disparities and improving the 
standards of living, material, economic and 
cultural standards of the masses. Do you 
think that by looking at the Budget people 
are going to have this impression, although 
they would be happy that urban property 
tax, wealth tax and certain other taxes have 
been put or enhanced as far as the wealthy 
sections of the community are conemed ? 
The attack should be two-pronged, Mr. 
Vice-Chairman. On the one hand we must 
attack the monopolist class, and on the other 
hand we must give relief simultaneously to 
the working people and the 

down-trodden,  to the millions of people who   
are   crying   for   relief and   succour under 
present conditions, and all the more so  when  
unemployment  is  going  up  in the country.     
The latest figures show that the    Employment    
Exchanges    have    registered    2    million    
unemployed.    The actual   unemployment  
figure   today     including those that are not 
registered would be of the order of at least 12 
million or so, not less than that.   Under-
employment is also very colossal in the country.   
Such being   the   case,   your   approach   in   the 
budgetary proposals should  he one  that gives   
incentive   to   the   common   man. Here the 
capitalist approach still obtains, giving    
incentive to the capitalist    class and the 
monopolist class.    Having given them   
incentives all these years you have seen how they 
have brought the economy to the brink of ruin 
and created    almost a permanent crisis in  
certain spheres of the   economy,   having   
indulged   in   malpractices and corruption on a 
scale unknown  in the history  of this  country  at 
all.     Having taken advantage of the budgetary   
and   other   proposals   in   favour of them like   
delicensing,  decontrol  and all the rest of it, the 
monopolist class have not   only   accumulated 
enormous   wealth in their hands but have 
captured the main levers of our economy and 
concentrated economic power in their hands.    It    
was necessary   while   making   the   Budget   to 
keep in view the importance and urgency of 
striking   heavy   and   staggering   blows at the 
concentration of wealth and economic   power.       
This   unfortunately   has not been done in this 
Budget.   {Time  bell) My freind, Mr. Rajnarain, 
was very good; I    appreciate he must get a little 
time. But our  Constitution says,     Mr.     Vice-
Chairman,   there   should   not   be   discri-
mination   between   citizen,   and certainly I not 
between me and my freind, Mr.Raj-narain. 

 
SHRI     BHUPESH     GUPTA   :   Mr. 

Vice-Chairman, the problem is one of 
investment. In order to ensure a certain rate of 
economic growth 5 per cent economic growth 
today is not adequate even for maintaining the 
population; taking into account the rising 
population at the existing level of living; we 
need at least 6 to 7 per cent rate of economic 
growth if we want to maintain the people, our 
growing population at the current level of 
living. Therefore, let us not have any illusion 
that this rate of 
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[Shii Bhupesh Gupta.] .growth  is  going   
to  bring  about     much changes   in   the   
social   conditions       and living    standards    
of the masses.    For a higher rate of growth 
and economic   activity  we   need  
investment,   I   agree,   but investment   
requires       certain    domestic savings,   and  
domestic  savings  are  to  be brought   about   
in   a   large   measure   by budgetary 
proposals.    Here we find that not less than 13 
per cent of our national income is to be 
tapped, but how can we do so unless we know 
where to get the money from  ?    Unless you 
take the rich monopolists,      big    landlords,     
profiteers and so on,   princes and the like you 
would not be in a position to ensure the 
necessary domestic   savings,   to   steps   up   
domestic savings.      But   even   that   would   
not   be enough. 

We   need  in   a   developing     economy 
an expanding,     profit-yeilding,   revenue- 
yielding     public    sector. Our   public 
sector is in a bad shape, but we must not 
wait till the gestation period is over to get 
some revenue from some of our important 
public   sector   industries.       Why   cannot 
we   nationalise some of the existing profit- 
yielding   industries   like   the   oil   industry, 
certain foreign tea plantations and others ? 
Surely if we nationalise them, we at once 
get in our hands the sources of considerable 
revenue,  and these monies could  be  uti 
lised for nation-building purposes.       Mr. 
Vice-Chairman, I do not know if you are 
aware that today we are allowing     the 
foreign     concerns   of Britain,     America 
and  West  Germany  to  remit  from  our 
country nearly Rs.  60 crores to Rs.     65 
crores   annually.     We  have  reached     a 
situation when the inflow of foreign capital 
in  the  private  sector  is  much  less  than 
the outflow of profits, dividends, etc. from 
this country.       That is    happening at a 
time when  our foreign debts have  come 
to over Rs. 6000 crores, when it is neces 
sary to declare a moratorium on foreign 
debts and to see   that at least that part 
of it is not remitted.  Today even according 
to   the   Budget   papers   we   have   to  pay 
nearly Rs. 600 crores on interest and other 
obligations    arising   out    of   our   foreign 
debt.    Why should we do   that   ?    Our 
foreign receipts will be   practically eaten 
up by these payments.    That is why    I 
say this matter should receive much atten 
tion by the Government.    Even that has 
not been done. 

I come to deficit financing, it is Rs. 225 
crores. The problem is not of deficit 
financing.      In a developing economy a 

certain measure of deficit    financing     is 
permitted and I think even if the deficit 
financing  had   been   of a   higher   order, it 
would not have done    any harm, provided 
the Budget had taken other countervailing 
measures in the correct direction. Deficit 
financing in the context of a capitalist-
oriented     and     monopolist-oriented Budget 
is one  thing,  deficit financing  in the 
background of a Budget which seeks to curb 
the monopolists,    which seeks to attain 
economic self-reliance,   which seeks to 
promote the ideal of swadeshi,    which seeks 
to remove income disparities, is an entirely   
different thing.    Now that is not understood  
by the gentlemen who make the budget.       
Therefore, that is another point, I need not go 
into all details. 

Mr. Vice-Chairman, our main criticism is that 
there should have been an attempt to   bring 
about certain structural changes in the Budget.     
It was necessary to   make qualitative     
changes in  our approach to the Budget.      It 
was necessary    to make certain    fundamental    
orientations in our Budget.      The present 
Budget also shows the urgency of structural    
changes in our economy.        Mr.   Vice-
Ghairman,   unless we   make   certain   
structural   changes   in our   economy,   it   
would   not   be   possible to    produce the kind 
of Budget Which is needed  for promoting  a  
rapid,  balanced economic development on  the 
one hand and   for   rendering   social  justice   
to   the people on the other. '    But at the same 
time  the  Budget  should  have  before   it the  
objective  of helping  the  process     of 
structural changes.    Neither is here.     It does 
not make structural changes in our economy.     
It does not seek to encourage and    promote the 
fundamental structural changes    in our 
economy which are    so essential.     That is 
why we have to invest money from the other   
secors instead of seeing to it  that    a agriculture 
pays for itself,    capital    accumulations take 
place in   the  agricultural  sector  itself in   
order that  those funds may be reinvested     for 
the agricultural development and modern 
techniques.     Here   the   question   of land 
reform is of vital importance.    Mr. Vice-
Ghairman,   land reform must   be   carried 
through.     The tillers of the soil must get the   
land   and   it  is   their   inherent   right today in 
the changed situation to get the land.       
Millions of   our    agricultural. . . 

SHRI SUNDER SINGH BHAN-DARI   :    
You can speak tomorrow. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : No, no. you have to 
finish    it. 
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SHRI     BHUPESH GUPTA   :   My 
Jan Sangh    friend    Mr. Bhandari, wants 
me to speak tomorrow. He is very fond 
of   me. 

SHRI SUNDER SINGH BHANDARI  :   
Tight-rope   walking he is doing. 

SHRI BHUPESH GUPTA : What is tight-
rope   walking ? 

SHRI SUNDER SINGH BHANDARI : 
From the Opposition Benches, you are   
supporting   the Budget. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Mr. Bhupesh Gupta, they are 
anxious to listen to you 

SHRI BHUPESH GUPTA : What I am 
saying, is it tight-rope walking ? I must say 
then that my friend's mind is very loose at the 
moment. (Time bell rings)    Tomorrow.     A 
few minutes,   more 

THE VICE-CHAIRMAN (SHRI' AKBAR 
ALI KHAN) : Take five minutes, with the 
approval of the House. 

SHRI BHUPESH GUPTA : They must go.    
They are tired. 

All right. 

Now, it is not tight-rope walking, what I 
am saying. What I want to say is this. The 
trouble with you is that you allow politics to 
run away with your judgment. That is the 
position. As far as my Jana Sangh friends are 
concerned, I do not enter into a quarrel with 
them. They have their own ideology, their 
own approach to the economic programmes. 
They are naturally different from ours. 
Therefore, I say that structural changes are 
necessary. Today the concept of a mixed 
economy has proved bankrupt in the sense 
that we have understood it. It cannot be a 
justification for giving concessions to the 
monopolists or allowing them to retain their 
concessions and their preponderant position 
in our economy, while at the same time 
creating some public sector and offering some 
of the public sector to the monopolist class to 
be exploited in order to strengthen their own   
position. 

I would therefore demand a reconsi-
deration of this concept of mixed economy. I 
do maintain that within the frame-work of 
the traditional capitalist economy, mixed or 
otherwise, you cannot produce a Budget 
which would be acceptable to the people and 
which would be satisfactory 

to them and would ensure the realisation of 
the objectives of economic independence, 
social well-being and other objectives that 
we have set before us from the point of view 
of the masses. 

One or two words about politics. 

SHRI SUNDER SINGH BHANDARI  :    
This is a hybrid Budget. 

SHRI     BHUPESH     GUPTA   :     My 
friend says 'Hybrid Budget'. My friend is in a 
hybrid company. As you know, the company 
he is in is certainly hybrid. 

SHRI SUNDER SINGH BHANDARI : I 
can appreciate your company I do appreciate 
your company. 

SHRI BHUPESH GUPTA : He says that 
he does appreciate my company. When he 
does not appreciate my company, tell me. He 
always appreciates me, company or no 
company. 

Now,     the political    points... 

AN HON. MEMBER : Even a bankrupt 
company. 

SHRI BHUPESH GUPTA : Bankrupt 
company is the only company that you 
know.   That is not the point. 

Here, Mr. Vice-Chairman, before I 
conclude, national problems should also be 
tackled. Economic affairs cannot be separated 
from the political affairs of the country. 
Therefore, one or two submissions   I would 
make before   I sit down. 

In the first place, I think the Government 
should pay attention to accept the demand of 
the Himachal Pradesh people for full-fledged 
Statehood; Himachal Pradesh should be given 
full-fledged Statehood. Manipur should be 
given full-fledged Statehood. And the existing 
boundary questions between the States, 
whether between Maharashtra and Mysore or 
between other States, should be settled on the 
basis of principles of linguistic contiguity, 
with the village as a unit, and that is how they 
should be settled. I think that principles should 
be allowed to take command of the situation 
rather than what the two Chief Ministers say 
or attempt to come to an understanding. 
Secondly, I am making this submission 
because this matter is before the country 
today. I think we should stick to the principle 
and see that things are settled according to the 
democratic principles. Somebody   may   be   
the  loser,  somebody 
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[Shri Bhupesh Gupta.] 
may be the gainer from the short-term point 
of view. But the country as a whole and the 
people of the States concerned will all be 
ultimately   gainers. 

Here I Would like to bring to your notice 
another point that the Gurkha people in 
Darjeeling have been demanding again and 
again that the Napali language should be 
included in the Eighth Schedule of the 
Constitution. They have signed a 
memorandum and sent it to the Prime 
Minister. I think the Nepali language should 
be included in the Eighth Schedule of the 
Constitution just as we have done in the case 
of Sindhi. As you know, Sin-dhi was not 
included originally in the Eighth Schedule. 
But later on, we came to the conclusion that 
for national integration it was necessary to do 
so. In the case of the Nepali language, I would 
make the same suggestion. 

And finally, I hope that whatever we do, we 
must keep in mind always our political 
objective that the rightist forces shall not be 
allowed to take power in the country because 
that will not be progress, that will be counter 
revolution, that will be the reversal of all that 
we have gained over the past years and it would 
be a death-knell to the hopes and aspirations of 
the future. Whatever we have to consider in the 
context of the Budget  i 

discussion, we must keep in mind our 
fundamental question. Here is the rightist bloc 
in the country—the combined forces —to take 
power in order to reverse the country's 
economic interest in the interest of the 
monopoly here and the foreign monopolies. I 
think, whatever we may debate or discuss, we 
must not allow the rightists to take power. We 
must block their path and defeat their aim. And 
there I think that my friend, Mr. Sunder Singh 
Bhandari will never agree because he is an 
important element in the rightist conspiracy. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : If the House 
approves___  

SHRI RAJNARAIN : No, no. We are not 
prepared. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The House stands adjourned 
till 11 .oo A.M. tomorrow. In the afternoon, 
the Prime Minister will reply. 

The House then adjourned at 
eight minutes past six of the clock 
till eleven of the clock on 
Wednesday, the 25th March, 1970. 
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